income Tax Appellate Tribunal, Mumbai Benches, Mumbai

Censtitutioh of Benches 06.07.2026 to 09.07.2026

Bench | Court Room Hon’ble President/Vice-President & Members
Number . ’
C 2 S/Shri Saktijit Dey, Vice President & Girish Agrawal, AM
F & SMC 3 S/Shri C N Prasad, JM & Prabhash Shankar, AM
D&l 4 S/Shri Amit Shukla, JM & Arun Khodpia, AM
E&K 5 S/Shri Vikram Sinéﬁ Yadav, AM & Siddhartha Nautiyal, JM
B 6 | S/Shri Sandeep Gosain, JM & Jagadish, AM
G 7T 'S/ShA'O'P Kant, AM & Pawan Singh, JM
H&J 8 S/5hri N K Choudhry, JM & Makarand V Mahadeokar, AM
A 9~ S/Shri Anikesh Banerjee, JM & Bijayananda Pruseth, AM
Constitution of Benches 13.07.2026 to 16.07.2026
" Bench | Court Room Hon’ble President/Vice-President & Members
Lo Number e _
c 0 S/Shri Saktijit Dey, Vice President & Girish Agrawal, AM
FRIMC | 3 S/Shri C N Prasad, JM & Prabhash Shankar, AM o
D&l | - 4 S/Shri Amit Shukla, JM & Arun Khodpia, AM
E&K 5 Smt Beena Piltai, JM & Shri Vikram Singh Yadav, AM
B 6 S/Shri Sandeep Gosain,_JM & Jagadish, AM
G 7 S/Shri O P Kant, AM & Pawan Singh, JM
H&J 8 S/Shri N K Choudhry, JM & Makarand V Mahadeokar, AM
A 9 S/Shri Anikesh Banerjee, JM & Bijayananda Pruseth, AM )




2

Constitution of Benches 20.07.2026 to 23.07.2026

Court Room

Bench Hon’ble President/Vice-President & Members
Number :
C 2 S/Shri Saktijit Dey, Vice President & Girish Agrawal, AM
F 3 S/Shri C N Prasad, JM & Prabhash Shankar, AM
D 4 S/Shri Amit Shukla, JM & Arun Khodpia, AM
e 5 Smt Beena Pillai, JM & Shri Makarand V Mahadeokar, AM (20% to 2219 July)
E&K 6 S/Shri Vikram Singh Yadav, AM & Siddhartha Nautiyal, JM ‘
B 7 S/Shri Sandeep Gosain, JM & Jagadish, AM
G 8 S/8hri O P Kant, AM & Pawan Singh, JM
H&J 9 S/Shri N K Choudhry, JM & Makarand V Mahadeokar, AM
A 11 S/Shri Anikesh Banerjee, JM & Bijayananda Pruseth, AM
Constitution of Benches 27.07.2026 to 30.07.2026
Bench | Court Room | .Hon’ble President/Vice-President & Members
Number e
c 5 S/Shri Sakijit Dey, Vice President & Girish Agrawal, AM
F 3 S/Shri C N Prasad, JM & Prabhash Shankar, AM
D 4 S/Shri Amit Shukla, JM & Arun Khodpia, AM
|1 & SMC 5 Smt Beena Pillai, JM & Shri Bijayananda Pruseth, AM
E&K 6 S/Shri Vikram Singh Yadav, AM & Siddhartha Nautiyal, JM
B 7 S/Shri Sandeep Gosain, JM & Jagadish, AM
G 8 S/Shri O P Kant, AM & Pawan Singh, JM
H&J 9 S/Shri N K Choudhry, JM & Makarand V Mahadeokar, AM
A 1" S/Shri Anikesh Banerjee, JM & Bijayananda Pruseth, AM
At 2.30 pm

e 'I'&'SMC’ Benches will not function on 231 July, 2026

 Dated: 3¢ July, 2026.

(Hindi version foflows)

Sd-
[Saktijit Dey]
VICE PRESIDENT



INCOME TAX APPELLATE TRIBUNAL
3" & 4" Floor, Prathishtha Bhavan,
101 Maharshi Karve Marg,

" Mumbai -400 020.

NOTICE

e Old Appeals registeréd upto 2022 would be listed on all Mondays
commencing from 13.07.2026 and heard on Priority. Parties are requested
not to seek adjournment.

e On First and Third Fridays of the constltutlon regular appeals will be hsted
alongwith Stay Applications, Early Heanng and consolidation.

~ e On Second and Fourth Fndays Miscellaneous Apphcatxons, Part Heard and
Clarification Matters kept on for Fridays will be listed.

o Small covered matters will be listed on 10th July before “ C” & “ D ” Benches.
List of such cases will be circulated in due course :

By order

ASSISTA REGISTRAR ‘

Mumbai.
Dated: 03.07.2026

Co to :-
1. Bar Association -

2. Departmental Represéntative Office

3. IT Cell.



Income Tax Appellate Tribunal
3" and 4'" Floor, Pratishtha Bhavan,
0ld CGO Building, Maharshi Karve Marg, - '
) i
New Marine Lines, Ch‘urchgate., AZ d Ka
Mumbai — 400020.

AmtitMahotsav

" Date: - 03" July, 2026

NOTICE

Links of the Court Rooms of ITAT, Mumbai Benches for joining through Video Conferencmg

from 06.07.2026 to 10.07.2026 - Reg.

Meeting
Number
 {Cisco Webex)

Court Room Nos. | Meeting Link for Joining through Virtual Mode
) (Cisco Webex Platform)

PWD

Court Room No. 01| https://itatmumbai.my.webex.com/meet/crlink1 {2640 835 4595

2026

Court Room No. 02| https://itatmumbai.my.webex.com/meet/crlink2 |2642 943 9284

12026

Court Room No. 03 | https://itatmumbai.my.webex.com/meet/crlink3 {2640 773 1292

2026

Court Room No. 04| https://itatmumbai.my.webex.com/meet/crlink4 2640 017 0158

2026

'Court Room No. 05| https://itatmumbai.my.webex.com/meet/crlink5 {2642 167 2172

2026

Court Room No. 06| https://itatmumbai.my.webex.com/meet/crlink6 {2643 648 3575

2026

Court Room No. 07| https://itatmumbai.my.webex.com/meet/crlink7 (2641 193 1063

2026

.| Court. Room No. 08 https://itatmumbai.my.webex.com/meet/crlink8 2643 886 5936

2026

 Court Room No. 09 https://itatm_umbai.my.webex.com/meet/crlink9 26419756134

2026

Court Room No. 11 |https://itatmumbai.my.webex.com/meet/crlink11}2644 504 5577

2026

1. The Counsels can join the Hybrid Court Room through the above-mentioned Video
Conferencing Links.
2. Links will be open at - least 15 minutes before the commencement of the Bench
. proceedings.
3. The links will remain active when the bench is sitting during Court hours of the
Tribunal.
4. The Counsels may see the Constitution of Benches, Friday Lists, etc., published on ITAT

website to ascertain the Court Room in which cases of particular Bench/ Hon'ble
Members combinations are fixed and accordingly, -join through the respective Court
Room Link. - |

The Counsels /DR appearing before the Hon'ble Court through Video Conferencing
mode shall follow the dress code, courtesies and protocols that are followed in

; phymcal hearing, as far as possible.

The Counsels/DR shall make sure that their Internet Connection, Microphone and

Video Cameras are working. .

Recording of the proceedings in Hybrld/Vlrtual Hearing is strictly prohibited.

Paper Books, Synopsis, written submissions etc. should be filed in the mode as
prescrlbed in the existing ITAT Rules, even if Counsel/DR is appearing though Virtual -

Mode.
. . : : Assistant Registrar




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES‘

BEFORE HON'BLE ANI’[‘KESH BANERJEE, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER .

CAUSE LIST OF A BENCH FOR 06-JULY-2026 (MONDAY)_

IN COURT ROOM 9

Srl | Appeal Number As:?rt'» . Asses#ée Name Remarks
1] 4e06 /p}m‘ /2024 | 201415 | [A] AARTI DRUGS LIMITED

2 4881)%?4 /2024 | 2017-18 | [A] AARTI DRUGS L;MITED |

3 | 4aeo /wlzma 12004 | 2017-18 | [A] AARTI DRUGS LIMITED

4 | 4ggymny2024 | 2016-17 | TATAARTI DRUGS LIMITED -

5 4906/&3},‘[ /2024 | 2018-19 | [A] AARTI DRUGS LIMITED . -

6 | 4007 /l\fl-lrJAl\d/ZOZ 4 | 201920 |[A] AaRTI DRUGS LIMITED

7| 4908/;'3;4 /2004 | 202021 | [A] AARTI DRUGS LIMITED

8 | 4;26/'53;4/2024 2016-17 |[D] AARTI DRUGS LTD (E-FILE)

o | 2921 /NIIB;,l /2024 | 201516 | [D] AARTL DRUGS LTD (E-FILE)

10 49, 4/;]5’;4 /2024 | 201415 | [D] AARTI DRUGS LTD (E-FILE)

11 5056/%’?%/2024 2020-21 | [D] AARTI DRUGS LTD (E-FILE)

12 5058/,3]3:4/2024 2017-18 | [D] AARTI DRUGS LTD (E-FILE)

13| cop /NIIB:/: /2024 | 2018-19 | [D] AARTI DRUGS LTD (E-FILE)

14| e /r\ﬂﬁvz /2024 | 201920 | [D] AARTL DRUGS LTD (E-FILE)

15| ¢00 4/55"}4 /2025 | 2011-12 | [D] ANIL AGRAWAL (E-FILE) -

16 7752/,3& 12025 | 2010-11 | [A] LALTT M NEPANI HUF |

17| 906 /MIUTICI/2O‘26 | 2012-13 | [A] LUCKY JEWELLERY

18| 35c0 /Nlml /2026 | 201314 | [D] AAKASH ASHISH REALTORS LIMITED (E-FILE)

19| 3507 /Iflm,‘ 2026 | 2020-21 | [A] ARKRAY HEALTHCARE PRIVATE LIMITED (E-FILE)

%C Assistant Registrar
3-Jul-2026]




| INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 07-JULY-2026 (TUESDAY)

BEFORE HON'BLE ANIKESH BANERIEE, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 9

Srl Appeal Number As:r::. _ : Assessee Name Remarks
1| 4o33 /NI“TJ’?,I /2625 2012-13 | [A] ANUH PHARMA LIMITED
2 | so13Mumyz0zs | 201617 | [AT ANUH PHARMA LIMITED
3| gsgsMumy2025 | 201920 |[AANAS MOHAMMED ASIF TELI
4 | 8626 /I\ﬂJ/:II /2025 | 2012-13 | [A] ANKUSH MARUTI Go‘PALE (EF)
5 | esemumaozs | 201314 |[A] ASHOK HEMANDAS ADNANI (E-FILE)

6 | oq /MIJQ 12026 | 201415 | [D] AIMERA HOUSING CORPORATION BANGALORE (E-FILE)
7 |co 146/MUM/2026] 2014-15 |[A] AIMERA HOUSING CORPORATION BANGALORE (E-FILE)
g ié'z'é/ivllmfi 12026 | 201819 | [A] ACG ASSOCIATED CAPSULES BRIVATE LIMITED (E-FILE) .
9 | Joos /,\},L‘,\w 12026 | 202021 | [A] ACG ASSOCIATED CAPSULES PRIVATE LIMITED (E-FILE)
10 Jg60 /@3?4 12026 | 2021-22 | [A] VISHAL COOPERATIVE HOUSING SOCIETY LIMITED

11 Jo0s ﬂ\fﬂ?\,’ /5026 | 2012-13 | [D] ANIL MEGHIT NAGDA HUF (E-FILE)

%& Assist

sy

Registrar
-Jul-202




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 0>8-JULY-202>6 (WEDNESDAY)

- BEFORE HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 9

Srl | Appeal Number A::r:rt. Asse#seé Name Remarks
1| gaze/MuMy2025 | 201415 | [A) AXIS TRADING COMPANY PRIVATE LIMIATED
2| 9307 /nﬂfﬁa /2025 | 2020-21 | [D] ANTIQUE STOCK BROKING LIMITED (E-FILE)
3 | g390/Mun2025 | 201819 | [A] ALLEY INFRAVENTURES PRIVATE LIMITED (EFILE)
4| 9400 /Nlm,, 12025 2019-20 | [A] ALLEY INFRAVENTURES PRIVATE LIMITED (E-FILE)
5 | gao1/Mun2025 | 2020-21 | [A] ALLEY INFRAVENTURES PRIVATE LIMITED (E-FILE)
6 ‘9 oo /,315’:4 12025 2021-22 | [A] ALLEY INFRAVENTURES 'PRI\/ATE LIMITED (E-FILE)
7| raymumyzozs | 202122 | [A] ARVIND RATANCHAND JAIN (E-FILE)
8 | e MUM/2026 | 201718 | [AT ARIUN VIJAYNARYAN UPADHYAY
9 | ITA | 502923 | [A] M/S. STOUGHTON STREET TECH LABS PRIVATE LIMITED (E-
2 | 268/MUM/2026 FILE) . |
10| ggs /MIJQ 12026 | 2072-23 | [D] STOUGHTON STREET TECH LABS PRIVATE LIMITED (E-FILE) |
11| Jor0mumya026 | 201415 | [A] AXIS TRADING COMPANY PRIVATE LIMITED
12| 4 op6/munj2026 | 201213 | [A] LIFE TELECOM PRIVATE LIMITED
13 | 1957/'\%/:4 12026 2014-15 [D] ASHWIN SHANTILAL N}IEHTA:(.E-FILE)
14| o67munj2026 | 2004 |[D1ASHISH BALRAM NAGPAL '(é;#ILE)
15 | Joss/Mun/2026 | 2006-07 | [D] ASHISH BALRAM NAGPAL'(E;fiLE)

S

t Registrar]
3-Jul-2026]

Assis
4




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 09-JU>LY-2026 (THURSDAY)

BEFORE HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER
. AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 9

srl | Appeal Number A\S(Zr::' ' Asse__sseé Name | - Remarks |
1 270 /1\25%2025 2021-22 | [D] MAN INDUSTRIES (INDIA) L;M;TED (E-FILE)
2 3909”3'3:4 (2025 2020-21 | [D] ASIAN PAINTS-LvIMITED'.,(EjF.I‘{_E-)
cll I /I\E‘!\w 12005 | 2014-15 | [D] MUSAFIR.COM INDIAVP'R_IV%L\TE LIMITED (E-FILE)
3 . /,ﬂ},‘ /2005 | 201819 |[A] LUPIN LIMITED - ‘ | ‘
- TTA ~016.17 | TA1AMBO VIHAR BUILDING NO-7 CO-OPERATIVE HOUSING
9176/MUM/2025 SOCIETY LIMITED (E-FILE)
6 |ITA 42/MUM/2026| 2016-17 |[A]LEXICON FINANCE LIMITED (E-FILE)
7| yaa /MIJG 12026 | 201314 | [A] SURA) SALTAN HOTELS PRIVATE LIMITED (E-FILE)
8 | 1406 /Nllm,l 12026 | 201112 | [A] M/S. LOKMAT MEDIA PRIVATE LIMITED
9 [ 208 /Nllm,‘ 12026 | 201516 | [A] ASHOK HEMANDAS ADNANI (E-FILE)
10| e /IVII&\,I 12026 | 202223 [D] AVNI PARESH SHAH (E-FILE) >
11| 50 /p},m,l 12026 | 202324 | (D] AVNI PARESH SHAH (E-FILE) ’_
12| 41es /n}uTJ/:/i 12026 | 200809 | [A] AROON TRAVELS (E-FILE)

Céé s:s‘t%:r\l'zeglstrar
-Jul-202




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 06-JULY-2026 (MONDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 6

Sr

Appeal Number Assmt, Year Assessee Name 4 Remarks

1 |ITA 2695/MUM/2018 | 2009-10 . | [A] THE BOARD. OF CONTROL FOR CRICKET IN INDIA

2 | ITA 2696/MUM/2018 | 2011-12 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

3 |ITA2697/MUM/2018 | 2009-10 [A]'THE BOARD OF CONTROL FOR CRICKET IN INDIA

4 | ITA 2698/MUM/2018 | 2010-11 | [A] THE BOARD OF CONTROL FOR CRICKET IN INIDIA

5 | ITA 2699/MUM/2018 | 2011-12 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

6 | ITA 2700/MUM/2018 | 2012-13 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

7 | ITA 2701/MUM/2018 | 2013-14 [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

8 | ITA 2702/MUM/2018 | 2014-15 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

9 | ITA 6844/MUM/2018 |  2015-16 [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA -

10 | ITA 6850/MUM/2018 | 2010-11 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

11 | ITA 5858/MUM/2019 | 2016-17 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

12 | ITA 7202/MUM/2019 | 2015-16 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

| 13 | ITA 1984/MUM/2020 | 2017-18 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

14 | TTA 1855/MUM/2023 | 2018-19 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

15 | ITA 1856/MUM/2023 | 2019-20 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

16 | ITA 3457/MUM/2023 | 2021-22 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA (E-FILED)

17 | ITA 3458/MUM/2023 | 2020-21 |[A]} THE BOARD .OF CONTROL FOR CRICKET IN INDIA (E-FILED)

18 | ITA 3774/MUM/2023 | 2014-15 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA (E-FILED APPEAL)

19 | ITA 3775/MUM/2023 | 2013-14 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA (E-FILED APPEAL)

20 | ITA 3920/MUM/2023 | 2014-15 [D] BOARD OF CONTROL FOR CRICKET IN INDIA (E-FILED)

21 [ ITA ‘3921/MUM/2023 2013-14 | [D] BOARD OF CONTROL FOR CRICKET IN INDIA (E-FILED)

22 | ITA 871/MUM/2024 2018-19 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA (E-FILED)

23 | ITA 936/MUM/2026 2017-18 | [A] SAINATH POSHETTY PENDAM (E-FILE).

24 | ITA 2211/MUM/2026 |  2021-22 | [A] NAROTAM SEKHSARIA TANVI TRUST (E-FILE (C/F))

25 | ITA 2390/MUM/2026 | 2026-27 [Aj SUNANDA BIRLA FOUNDATION (E-FILE)

26 | ITA 2398/MUM/2026 | 2026-27 | [A] SUNANDA BIRLA FOUNDATION (E-FILE)

27 | TTA 3118/MUM/2026 2018-19 _[A] BHAGIRATH RAMA MALT (E-FILE)

28 | ITA 4405/MUM/2026 NA [A] INDIA CARES (E-FILE)
20 | ITA 4633/MUM/2026 | 201920 | [A] SHAMIM AHMED ALT AHMED KHAN ((C/F))

-

t Registran
3-Jul-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 07-JULY-2026 (TUESDAY).

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 6
.Srl| Appeal Number |Assmt. Year Assessee Name Remarks
1 |ITA3586/MUM/2023 | 1991-92 |[A] BHUPENDRA C. DALAL (C/F) ‘

2 |ITA3587/MUM/2023 | 1992-93 |[A] BHUPENDRA C. DALAL (C/F)

3 |ITA3588/MUM/2023 | 1993-94 [ [A] BHUPENDRA C. DALAL (C/F)

4 | ITA382/MUM/2026 | 2015-16 |[D] NARSIRAM NATHARAMJI CHOUDHARY (E-FILE)

5 | ITA383/MUM/2026 | 2016-17 | [D] NARSIRAM NATHARAMJI CHOUDHARY (E-FILE)

6 | ITA384/MUM/2026 | 201718 |[D] NARSIRAM NATHARAMII CHOUDHARY (E-FILE)

7 | TTA385/MUM/2026 | 2018-19 |[D] NARSIRAM NATHARAMJI CHOUDHARY (E-FILE)

8 | ITA 386/MUM/2026 | 201920 |[D] NARSIRAM NATHARAMII CHOUDHARY (E-FILE)

9 | ITA387/MUM/2026 | 2020-21 |[D] NARSIRAM NATHARAMII CHOUDHARY (E-FILE)

10 | ITA 388/MUM/2026 | 2021-22 | [D] NARSIRAM NATHARAMII CHOUDHARY (E-FILE)
11 | ITA390/MUM/2026 | 2015-16 | [D] MAFART DEVI CHOUDHARY (E-FILE)

12 | ITA 391/MUM/2026 | 2015-16 |[D] LERADEVI NATHARAMJI CHOUDHARY (E-FILE)

13 | ITA 539/MUM/2026 | 2018-19 |[D] NARESH HARKARAM CHOUDHARY (E-FILE)

14 | ITA 540/MUM/2026 | 2019-20 |[D] NARESH HARKARAM CHOUDHARY (E-FILE)
15 | ITA541/MUM/2026 | 2021-22 | [D] NARESH HARKARAM CHOUDHARY (E-FILE)
16 | ITA 638/MUM/2026 | 2015-16 | [A] NARSIRAM NATHRAMII CHOUDHARY (E-FILE)
17 | TTA 639/MUM/2026 | 2016-17 | [A] NARSIRAM NATHRAMJI CHOUDHARY (E-FILE)

18 | [TA 640/MUM/2026 | 2017-18 | [A] NARSIRAM NATHRAMJI CHOUDHARY (E-FILE)

19 | ITA 641/MUM/2026 | 2018-2019 |[A] NARSIRAM NATHRAMII CHOUDHARY (E-FILE)

20 | ITA 642/MUM/2026 | 2019-2020 | [A] NARSIRAM NATHRAMII CHOUDHARY.(E-FILE)

21 | ITA 644/MUM/2026 | 2021-2022 | [A] NARSIRAM NATHRAMII CHOUDHARY (E-FILE)
22 | ITA 643/MUM/2026 | 2020-2021 | [A] NARSIRAM NATHRAMII CHOUDHARY (E-FILE)

23 | ITA 1145/MUM/2026 | A Y 2021-22 | [A] NARESH HARKARAM CHOUDHARY (E-FILE)

24 | ITA 1010/MUM/2026 | 2015-16 |[D] SUREKHA VIJAY MAHAJAN (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 08-JULY-2026 (WEDNESDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 6

Assmt.

Srl | Appeal Number Year Asséssee Name Remarks
1 |ITA 4061/MUM/2025] 2019-20 |[D] NISHIT BECHAR PATEL (E-FILE)

2 |ITA 5434/MUM/2025| 2011-12 |[D] BRANDZSTORM INDIA MARKETING PRIVATE LIMIT! ED (E-FILE (C/F))
3 | CO 59/MUM/2026 2011-12 | [A] BRANDZSTORM INDIA MARKETING PRIVATE LIMITED ((C/F))

4 {TTA 9082/MUM/2025 2016-17 | [A] M/S. BHARAT UDYOG LIMITED

5 |ITA 9083/MUM/2025( 2012-13 |[A] M/S.-BHARAT UDYOG LIMITED

6 |(ITA 9167/MUM/2025 2015-16 |[A] M/S.' BHARAT UDYOG LIMITED

7 |ITA 9524/MUM/2025| 2015-16 |[[D] SAHANA DWELLERS PRIVATE LIMITED (E-FILE)

8 | ITA 647/MUM/2026 | 2017-18 | [A] NITIN BHERULAL JAIN (E-FILE) |

9 | ITA 800/MUM/2026 | 2016-17 |[A] BHAVESH INDUBHAI DESAI

|10 1TA 2233/MUM/2026| 2012-13 | [A] THE NATIO ?é‘;l?_é?‘( FOR AGRICULTURE AND RURAL

11 |ITA 2389/MUM/2026| 2013-14 |[D] NISHA JHAVERI (E-FILE)

12 |ITA 2903/MUM/2026{ 2017-2018 ;[A] SEEMA SATISH MEHTA (E-FILE-SMC)

13 |ITA 4397/MUM/2026| 2008-09 | [A] SATYAJIT CHEMICALS PVT LTD (E-FILE)

14 |ITA 4398/MUM/2026| 2011-12 |[A] SATYAJIT CHEMICALS PVT. LTD

15 |ITA 4399/MUM/2026| 2012-13 | [A] SATYAJIT CHEMICALS PVT. LTD. (E-FILE)

16 |ITA 4400/MUM/2026| 2014-15 |[A] SATYAJIT CHEMICALS PVT. LTD. (E-FILE)

17 |ITA 4401/MUM/2026| 2014-15 |[A] SATYAJIT CHEMICALS PVT. LTD. (E-FILE)

18‘ ITA 4402/MUM/2026] 2017-18 | [A] SATYAJIT CHEMICALS PVT. LTD. (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 09-JULY-2026 (THURSDAY)

- BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 6

Srl | Appeal Number A$::': : Assessee Name Remarks
1 |ITA 8279/MUM/2025| 2017-18 |[A] NETIZEN ENGINEERING PVT LTb
2 |ITA 1557/MUM/2026| 2017-2018 | [A] NJ MF DISTRIBUTION LLP (E-F;LE)
3 |ITA 1665/MUM/2026| 2022-23 |[D] MUNOT HOUSING PRIVATE LIMITED (E-FILE)
-4 | CO152/MUM/2026 | 2022-23 |[A] MUNOT HOUSING PRIVATE LIMITED (E-FILE)
5 |ITA 1687/MUM/2026] 2016-17 |[A] BUILDERS ASSOCIATION OF INDIA (E-FILE)
6 (ITA 1767/MUM/2026| 2021-22 |[A] NIRAMAYSEVA FOUNDATION (E-FILE)
7 |ITA 1964/MUM/2026 2012713 [D] NIRVED TRADERS PRIVATE LIMITED (E-FILE)
8 |ITA 2068/MUM/2026] 2015-16 |[D] NIRVED TRADERS PRIVATE LIMITED
9 |ITA 2666/MUM/2026| 2014-15 [[A] MEGA ENTERPRISES (E-FILE)
10 |ITA 2668/MUM/2026] 2013-14 |[A] MARiA KURESH RAJKOTWALA (E-FILE)
11 |ITA 2693/MUM/2026{ 2019-20 |[A] BHAGYODAYA SAHAKARI PATPEDHI LIMITED MUMBAI (E-FILE)
12 |ITA 2696/MUM/2026| 2018-19 |[A] NIRAJ CEMENT STRUCTURALS LIMITED (E-FILE)
13 |ITA 2706/MUM/2026] 2013-14 | [A] NEUMEC & SUCHIT ASSOCIATES (E-FILE)
14 |ITA 2726/MUM/2026| 2014-15 |[A] N M WADIA CHARITIES (E-FILE)
15 {TTA 2732/MUM/2026 2021-22 | [A] BHOOMI PROPERTIES (E-FILE)
16 |ITA 2739/MUM/2026| 2023-24 [A] MANMADE AND TECHNICAL TEXTILES EXPORT PROMOTION

COUNCIL (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 06-JULY~-2026 (MONDAY)

BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

Srl | Appeal Number As:'::' Assessee Name Remarks
O /z\thj?w /2025 | 2013-2014 | [A] M/S. OLIVE BUILDERS (E-FILE)
2 | ga53/MUM/2025 | 20142015 | [A] M/S. OLIVE BUILDERS (E-FILE)
. /,\zmq 12025 | 2015-2016 | [A] M/S. OLIVE BUILDERS (E-FILE)
4| goss /:\2&4 /2095 | 2016-2017 | [A] M/S. OLIVE BUILDERS (E-FILE)
5 | eess /nfm* 12025 | 2016-2017 | [A] OLIVE BUILDERS AND DEVELOPERS PVT. LTD. (E-FILE)
6 | cont /&5?4)2025 2013-2014 | [A] OLIVE BUILDERS AND DEVELOPERS PVT. LTD. (E-FILE)
7 | o570 /(\f‘m’ /205 | 20142015 | [A] OLIVE BUILDERS AND DEVELOPERS PVT. LTD. (E-FILE)
: €673 /rﬁ\w 12025 2015-2016 | [A] OLIVE BUILDERS AND DEVELOPERS PVT. LTD. (E-FILE)
9| azs /[\E’; 12025 | 199495 | [A] ION EXCHNAGE (INDIA) LIMITED (E-FILE)
10 o /MIJG 12026 | 2020-21 |[A] PRIME DISTRIBUTORS (E-FILE)
11| 38 /NI'E’;,' /'2026 NA. | [A] P N AMERSEY EDUCATIONAL TRUST
12| 38 /pﬂj’?ﬂ 1206 | 201920 [A]»PRA.TIBHA KALPESH JADHAV (E-FILE)
I TTA ~o21.25 | 1A] ORCHID SUBURBIA COOPERATIVE HOUSING SOCIETY
5 | 1396/MUM/2026 LIMITED
. A | yo1s.10 | Al CLASSIC SHARE & STOCK BROKING SERVICES LIMITED (E-
2674/MUM/2026 FILE) .

Assistant Registrar
o 03-Jul-2026,

Ao




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 07-JULY-2026 (TUESDAY)

BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

Assmt.

Sri| Appeal Number Year Assessee Name Remarks
5 ITA .
1 6035 /MUM/2025 2016-2017 | [D] SH;VAJIRAO SAKHARAM JONDHALE (E-FILE)
ITA ‘ _
2 8095/MUM/2025 2013-14 }[D] PROMONT HILLTOP PRIVATE LIMITED (E-FILE)
3 ITA 2019-20 [A] PROCESS CONSTRUCTION & TECHNICAL SERVICES PRIVATE
1526/MUM/2026 LIMITED {E-FILE)
ITA A . : g
4 2374/MUM/2026 2014-15 | [A] ITS INDIA PVT, LTD (E-FILE)
ITA '
5 2416/MUM/2026 2014-15 j[D] CITYGOLD INVESTMENTS PVT LTD (E-FILE)
ITA
6 2424/MUM/2026 2013-14 | [A] M/S PRESTRESS WIRE INDUSTRIES
. ITA :
7 - ( -
71 2523/MUM/2026 2014-2015 | [A] CHAMPALAL RAICHAND CHOUHAN (E-FILE)
8 2541/MUM/2026 2016-17 ‘[A] CHANDRADEVI GAUTAMCHAND JAIN (E-FILE)
g ITA : 2020-21 [A] POONAM CHAMBERS B WING COMMERCIAL PREMISES CO
2542/MUM/2026 OPERATIVE SOCIETY LTD (E-FILE)
ITA ~
10 2547/MUM/2026 2020-21 | [D] PAYAL MAHENDRA PAREKH (E-FILE)

A
Assistant Registrar
¢ 03-Jul-2026)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 08-JULY-2026 (WEDNESDAY)

BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

Srl| Appeal Number Aszr:rt. Assessee Name Remarks
N /JIE’:,I /2026 | 2022-23 | [A] PRASAD BABAN JAVRAT (EFILE)
2 | 5epy /NI“TJ’;,I 12006 | 202223 | [A] PRASAD BABAN JAVRAT (E-FILE)
cll I /,\2324 12026 | 202223 [A] PRASAD BABAN JAVRAT (E-FILE)
gy /Mm 12026 | 20142015 | [A] PAMPERED HOME PRIVATE LIMITED (E-FILE)
5 | ceng /pflmq 12026 | 2027-28 | A] INTERNATIONAL SOCIETY FOR KRISHNA CONSCIOUSNESS
6 | coor /NI‘E’;,I 1206 | 2027-28 | [A] INTERNATIONAL SOCTETY FOR KRISHNA CONSCIOUSNESS
7| con1 /pﬂ& 12095 | 2017-18 | [A] PRAKASH HIRACHAND MUTHA (E-FILE) |
|3 o7a /Pﬂj’:,' 12095 2015-16 D] PLAY GAMES 24X7 PRIVATE LIMITED (E-FILE)
9 | 2077 /,\28;4 12025 | 202021 | [D] PLAY GAMES 24X7 PRIVATE LIMITED (E-FILE)
10| g300 /:\ma 12025 | 201516 |A) PLAY GAMES 24X7 PRIVATE LIMITED
1 6301 /pm,, 1205 | 2020-21 | [A] PLAY GAMES 24X7 PRIVATE LIMITED

Fush
Assistant Registran
i 3-Jul-2026| -




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 09-JULY-2026 (THURSDAY)

- BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT

AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

Srl | Appeal Number Az ra“rt Assessee Name Remarks
1 ]CO 195/MUM/2026| 2012-13 | [A] INFRASTIL GLOBAL IMPEX PRIVATE LIMITED (E-FILE)

8205/MUM/2025

ITA - ) .
2 | 6o16/mum/2025 | 2007 | [D1M/S OMKAR HEAVY ENGINEERING LIMITED (E-FILE)
ITA ‘
3 | g13a/Mum/z2025 | 2014 | [D] CORAL MARGARET REBEIRO (E-FILE)
' ITA
4| Je97/MuM/2025 | 2019-20 | [A] CRYSTAL CONSTRUCTION (E-FILE)
5 ITA ~ 2020-21 | [A] P H COMMODITY MANAGERS PRIVATE LIMITED (E-FILE
8063/MUM/2025 (SMO))
p ITA | 5021-2> | [A] P H COMMODITY MANAGERS PRIVATE LIMITED (E-FILE
8064/MUM/2025 : (SMC)) .
S ITA 2022-23 | [A] P H COMMODITY MANAGERS PRIVATE LIMITED (E-FILE
© 1 8065/MUM/2025 (SMC))
ITA - ' . e e .
Q -
8 | 8066/MUM/2025 2023-24 | [A] P H COMMODITY MANAGERS PRIVATE LIMITED ((SMC))
‘ ITA
9 8067/MUM/2025 2020-21 |[A] P H SHARE BOOKING PRIVATE LIMITED (E-FILE (SMC))
ITA _ -FILE (S
10} go68/MUM/2025 2021-22 |[A] P H SHARE BROKING PRIVATE LIMITED (E-FILE (SMC))
ITA
111 g060/MUM/2025 2022-23 | [A] P H SHARE BROKING PRIVATE LIMITED ((SMC))
ITA ' ,
121 g070/MUM /2025 2023-24 |[A] P H SHARE BROKING PRIVATE LIMITED (E-FILE (SMC))
13 ITA 5020-21 | [A] PUNJL FINANCIAL AND HIRE PURCHASE SERVICES PRIVATE
8194/MUM/2025 LIMITED (E-FILE)
14 ITA 2001-22 | /A1 PUNII FINANCIAL AND HIRE PURCHASE SERVICES PRIVATE
" | 8195/MUM/2025 LIMITED (SMC (E-FILE))
i5 ITA ’ 2022-73 | [A] PUNJL FINANCIAL AND HIRE PURCHASE SERVICES PRIVATE
8196/MUM/2025 LIMITED (E-FILE)
6| ITA ' 9023-24 | [A] PUNIT FINANCIAL AND HIRE PURCHASE SERVICES PRIVATE
8197/MUM/2025 , LIMITED (E-FILE) :
17 ITA 5020-21 | /A1 DIHER DIWIJ MERCANTILE AND CONSULTANCY PRIVATE
8198/MUM/2025 LIMITED (SMC (E-FILE))
18 ITA »021-2> | [A] DIHER DIWI) MERCANTILE AND CONSULTANCY PRIVATE
8199/MUM/2025 | LIMITED (SMC (E-FILE))
' ITA - 2022-p3 | [A] DIHER DIWD) MERCANTILE AND CONSULTANCY PRIVATE
8200/MUM/2025 LIMITED (SMC (E-FILE))
20 ITA 00324 | [A] DIHER DIWIJ] MERCANTILE AND CONSULTANCY PRIVATE
8201/MUM/2025 | LIMITED (SMC (E-FILE))
ITA . _
21 | g204/MUM/2025 2020-21 |[A] P H FINSERV PRIVATE LIMITED (SMC (E-FILE))
22 ITA 2021-22 | [A] P H FINSERV PRIVATE LIMITED (SMC (E-FILE))




CAUSE LIST OF C BENCH FOR 09-JULY-2026 (THURSDAY)

BEFORE HON'BLE SAKTLIIT DEY, VICE PRESIDENT
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

571/MUM/2026

, Assmt.
Sri | Appeal Number 3:':: Assessee Name Remarks
ITA
23 8206/MUM/2025 2022-23 |[A]PH FINSERV PRIVATE LIMITED (E-FILE)
ITA :
24| g307/MUM/2025 | 2023-24 |[A] P H FINSERV PRIVATE LIMITED (E-FILE)
ITA '
25 | 9340/MuM/2025 | 2020-21 | [A] JAYA HEMDEV
ITA
pi - "
26 | 9341/MUM/2025 | 2021722 | [A] JAYA HEMDEV (E-FILE)
ITA ‘
27 | g3a2/MumMy2025 | 202223 | [A] JAYA HEMDEV (E-FILE)
ITA '
28 | g343/MuM/2025 | 2023-24 | [A]JAYA HEMDEV (E-FILE)
ITA :
29| g360/Mum/2025 | 2020-21 [A] PARAG HEMDEV (E-FILE)
ITA ’
30 | g370/MuM/2025 | 202122 | [A] PARAG HEMDEV (E-FILE)
) O ITA . ]
31| g371/Mum/2025 | 2023-24 | [A] PARAG HEMDEV (E FILE)
3 ITA 2000-21 | [A] P H CONSULTANT AND ADVISORS PRIVATE LIMITED (E-FILE
9349/MUM/2025 (SMC)) .
13 ITA 2021-27 '[A] P H CONSULTANTS AND ADVISORS PRIVATE LIMITED (E-
9350/MUM/2025 FILE (SMC) . '
34 ITA 2022-23 | A1 P H CONSULTANTS AND ADVISORS PRIVATE LIMITED (E-
. 9351/MUM/2025 FILE (SMC))
3 ITA 2073-24 | [A]P H CONSULTANT AND ADVISORS PRIVATE LIMITED (E-FILE
221 9352/MUM/2025 (SMCY)
36 ITA | 50op-p1 | [A] P H FINANCIALS AND INVESTMENTS PRIVATE LIMITED (E-
“7 1 9353/MUM/2025 ) FILE)
37 ITA 2021-22 | [A] P H FINANCIALS AND INVESTMENTS PRIVATE LIMITED (E-
9354/MUM/2025 FILE) :
38 A~ | 059.53 |[A]P H FINANCIALS AND INVESTMENTS PRIVATE LIMITED (E-
9355/MUM/2025 FILE)
39 CITA 5023-24 | [A]P H FINANCIAL AND INVESTMENTS PRIVATE LIMITED (E-
>7 | 9356/MUM/2025 FILE)
40 | ITA 97/MUM/2026| 2018-19 |[A] PATANJALI CHIKITSALAYA AND STORE
ITA :
411355 /MUM/2026 2023-24 | [A] INSTANT TRAVEL SOLUTIONS (E-FILE)
. ITA
42 2526/MUM/2026 2013-14 _[A] PIYALI TRADING COMPANY PRIVATE LIMITED (E-FILE)
ITA , :
43| Jcag/Mum/2026 | 201213 | [D] INFRASTIL GLOBAL IMPEX PRIVATE LIMITED (E-FILE)
ITA '
4| ooy mum/2026 | 201415 | [A] PIYALT TRADING COMPANY PRIVATE LIMITED (E-FILE)
- .. i 3
45| S528/MuM/2026 | 2015716 [A] PIYALI TRADING COMPANY PRIVATE LIMITED (E-FILE)
46 ITA 2017-2018 | [A] DIPA RAM MALI (E-FILE)




CAUSE LIST OF C BENCH FOR 09-JULY-2026 (THURSDAY)

BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

Srl | Appeal Number Aﬁi’::‘ Assessee Nalﬁe ‘ Remarks
a7l o /MIJQ 12026 | 2018-2019 | [A] DIPA RAM MAL (E-FILE)

48| o /MIJ,C, 12026 | 2019-2020 | [A] DIPA RAM MALL (E-FILE)

49 | o3 /MIJQ /2026' 2017-2018 | [A] GHEVARAM MANGLILAL MALT (E-FILE)
50| 635 /MIJQ 12026 201819 | [A] GHEVARAM MANGILAL MALI (E-FILE)
51 637/MIJQ/2026 2019-20 ‘[/‘\]' GHEVARAM MANGILAL MALI (E-FILE)
52| cera /ﬂ& 12026 | 2017-2018 | [A] JAGATARAM MADARAM MALI (E-FILE)
53 6675 /1316?4/2026 2018-2019 | [A] JAGATARAM MADARAM MALI (E-FILE)
59| core /l\}ml 12026 | 2019-2020 | [A] JAGATARAM MADARAM MALI (E-FILE)
55| cors /hﬂﬁv‘ 12095 | 2009-10 | [A] INFINITI RETALL LIMITED (E-FILE)

56 | g4 /r\ma/zozs 2017-18 | [A] PRAVIN LAVIIBHAI TARSARIA (E-FILE)
57| gaz3mumya0zs | 201819 | [A] PRAVIN LAVIIBHAT TARSARIA (E-FILE)
58 | g47a /;\};L?a 12095 | 2019-20 | [A] PRAVIN LAVIIBHAT TARSARIA (E-FILE)
59 | gars /%’:4 12025 | 2021-22 | [A] PRAVIN LAVJIBHAT TARSARIA (E-FILE)
60 | g4as /I\fﬂ:,, 12025 | 2017-18 | [A] IDRIS SULEMAN MALKANI (E-FILE)
61| gags /Iﬂ‘v‘ 12025 | 201819 | [A] IDRIS SULEMAN MALKANI (E-FILE)

62 | g7 /x\mw 12025 | 2019-20 | [A] IDRIS SULEMAN MALKANI (E-FILE)

63 8874/»/%1 12025 | 2017-18 | [A] GAUTAM SONAJI PUROHIT (E-FILE)
64 8875/1\%’:4 12025 | 2018-19 | [A] GAUTAM SONATI PUROHIT (E-FILE)
65 8876/,\,115’;/2025 2019-20 | [A] GAUTAM SONAJI PUROHIT (E-FILE)
66 93419/,3;3:4/2025 2018-19 | [A] ALTAF AYUB MEUWA

Assis

*
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t Registrar
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 06-JULY-2026 (MONDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 4
St | Appeal Number A$Z:|-t. Assessee Name Rémarks
1 {ITA 3853/MUM/2023] 1991-92 |[A] VRAMASWAMY SANKARANARAYAN
2 |ITA 3854/MUM/2023| ~1992-93 | [A] RAMASWAMY SANKARANARAYANAN
3 |17A 3855/MUM/2023| 1993-94 |[A] RAMASWAMY SANKARANARAYANAN
4 [ITA 3937/MUM/2023] 1992-93 | [D] RAMASWAMY SANKARANARAYANAN (E-FILED)
5-11TA 4832/ MUM‘/2025 2010-11 | [D] ROCK ESTATES (E-FILE) |
6 |ITA 4842/MUM/2025| 2012-13 |[A] M/S. ROCK ESTATES
7 |ITA 8243/MUM/2025| 2014-15 » [A] RAMESH PRAHLAD PATEL (E-FILE)
8 |ITA 1910/MUM/2026] 2023-24 | (D] DEEPIKA ASHWIN MEHTA (E-FILE)
9 |ITA 1847/MUM/2026] 2015-16 |[[A] DEVANG KANUBHAI VORA
10 | CO 161/MUM/2026 2016-17 [A] DHWAJA COMMODITY SERVICES PVT. LTD.
- 11 ITA 2546/MUM/2026| 2016-17 | [D] DHWAJA COMMODITY SERVICES PVT. LTD. (E-FILE)
12 |ITA 2499/MUM/2026] 2018-19 ' [D] RUNWAL DEVELOPERS LIMITED (E-FILE)
13 {ITA 2504/MUM/2026( 2022-23 | [D] RUNWAL DEVELOPERS PRIVATE LIMITED (E-FILE)
-14 [ITA 2518/MUM/2026{ 2015-16 tA] RAJESH PARUMAL RAGHANI (E—FILE)
15 |ITA 2519/MUM/2026[ 2015-16 | [A] RAJESH PARUMAL RAGHANI (E—FILE)
16 |ITA 2535/MUM/2026] 2020-21 |[A] RAJESH VITTAL CHOUGULE (E-FILE)
17 |ITA 2538/MUM/2026F 2017-18 |[A]} ROCKFORD STRUCTURES PRIVATE LIMITED (E-FILE)
18 [ITA 2540/MUM/2026] 2018-19 ' [A] RAJSHREE CREATIONS (E-FILE)
19 |ITA 2555/MUM/2026] 2018-19 }[A] RAJ GEMS
20 |ITA 3137/MUM/2026 2018-19 [A] DILIP B VORA (E-FILE)

Assistant Registrar]




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 07-JULY-2026 (TUESDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

-IN COURT ROOM 4

Assmt.
Appeal Number t " Assessee Name _ Remarks

St
Year

1 [ITA 8901/MUM/2025] 2017-18 |[A] M/S. RONAK GOLD

2 {ITA 1554/MUM/2026| 2017-18 |[A]DIGNITY LIFESTYLE TRUST (E-FILE)

3 |TTA 1741/MUM/2026| 2017-18 | [A] DIGNITY LIFESTYLE TRUST (E-FILE)

4 |ITA 2566/MUM/2026] 2025-26 |[A] DIL SE FOUNDATION (E-FILE)

5 |ITA 2632/MUM/2026| 2015-2016 | [A] REEMHAA DESAI (E-FILE)

6 ITA 2637/MUM/2026| 2026-27 |[A]l DAWOODI BOHRA JAMAT (E-FILE)

7 {ITA 2676/MUM/2026| 2021-22 }[A] REMSONS INDUSTRIES LTD (E-FILE)

8 |ITA 2683/MUM/2026| 2015-16 |[A] RAMESH BHAJANLAL LUND (E-FILE)

9 |ITA 2687/MUM/2026( 2015-16 |[A] DEAN PETER DPENHA (E-FILE)

10 |ITA 2705/MUM/2026] 2012-13 | [A] ROYALLINE RESOURCES LIMITED (E-FILE)

[A] DEEPAK FERTILISERS & PETROCHEMICALS CORPORATION LIMITED

11 {1TA 2608/MUM/2026| 2016-17 (E-FILE)

[A] DEEPAK FERTILISERS AND PETROCHEMICALS CORPORATION

12 IT{\ ‘26407/MUM/20267 2015-16 LIMITED (E-FILE)

[D] DEEPAK FERTILIZERS AND PETROCHEMICALS CORPORATION

13 |ITA 3483/MUM/2026] 2013-14 LIMITED (E-FILE)

~ [D] DEEPAK FERTILIZERS AND PETROCHEMICALS CORPORATION
14 {ITA 3484/MUM/2026| 2014-15 LIMITED (E-FILE)

[D] DEEPAK FERTILIZERS AND PETROCHEMICALS CORPORATION
LIMITED (E-FILE)
} ~ [D] DEEPAK FERTILIZERS AND PETROCHEMICALS CORPORATION
.16 {ITA 3486/MUM/2026| 2016-17 LIMITED (E-FILE)

_ [D] DEEPAK FERTILIZERS AND PETROCHEMICALS CORPORATION
17 |ITA 3487/MUM/2026{ 2017-18 LIMITED (E-FILE)

) g [D] DEEPAK FERTILIZERS AND PETROCHEMICALS CORPORATION
18 |ITA 3488/MUM/2026| 2018-19 LIMITED (E-FILE)

15 {ITA 3485/MUM/2026f 2015-16

19 |ITA 2151/MUM/2026] 2017-18 | [A] MY OWN ECO ENERGY PVT LTD

Assistant Reglstrar
3-Jul-2026
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 08-JULY-2026 (WEDNESDAY)

- BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 4

Srl | Appeal Number Aizg‘rt' Assessee Name Remarks
1 {17A 2863/MUM/2025| 2018-19 [A] RURBAN SMART INFRA VENTURES (INDIA) PRIVATE LIMITED |
2 |1TA 3091/MUM/2025| 2018-19 F[IDLgE;QURBAN SMART INFRAVENTURES (INDIA) PRIVATE UMﬁED (E-
3 |1TA 3047/MUM/2025| 2016-17 F[I[igE )RURBAN SMART INFRAVENTURES (INDIA) PRIVATE LIMITED (E-
4 |1TA 30948/MUM/2025| 2022-23 1:!:IIZ{)EQIE)RURBAN SMART INFRAVENTURES (INDIA) PRIVATE LIMITED (E-
5 ITA 3298/MUM/2025] 2022-23 | [A] RUBAN SMART INFRAVENTURES (INDIA) PRIVATE LIMITED
6 |ITA 3664/MUM/2025| 2020-21 F[Ill);f]i)RURBAN 'SMART INFRAVENTURES (INDIA) PRIVATE LIMITED (E-
7 1ITA 3937/MUM/2025| 2017-18 |[D] RANA KAPOOR (E-FILE)

8 |ITA 3938/MUM/2025 _ 2014-15 [D] RANA KAPOOR (E-FILE)
9 {ITA 3939/MUM/2025| 2015-16 [D] RANA KAPOOR (E-FILE)

10 {ITA 3940/MUM/2025 k 2019-20 | [D] RANA KAPQOR -(E-FILE)

11 |ITA 3941/MUM/2025| 2016-17 |[D] RANA KAPOOR (E-FILE)

12 |1TA 3942/MUM/2025| 2018-19 | [D] RANA KAPOOR (E-FILE)

13 |ITA 4536/MUM/2025| 2017-18 |[D] RANA KAPOOR (E-FILE)

14 {ITA 4537/MUM/2025| 2016-17 |[D] RANA KAPOOR (E-FILE)

15 ITA 4804/MUM/2025| 2012-13 | [A] RAJEEV KISHANPRASAD AGARWAL (E-FILE)

16 |ITA 8615/MUM/2025] 2017-18 |[A] RAjENDRA LAXMIPATI KATLA (E-FILE)

17 |ITA 9026/MUM/2025| 2018-19 | [A] DIMPLE SANJAY JAIN (E-FILE)

18 |ITA 9027/MUM/2025] 2019-20 |[A] DIMPLE SANJAY JA'INr (E-FILE)

19 |ITA 9252/MUM/2025| 2012-13 | [A] RHIDAY GEMS PRIVATE LIMITED (E-FILE)

20 | ITA 2974/MUM/2026| 2015-16 | [A] RAMNIK NANJI NANDU (E-FILE)

21 |ITA 3223/MUM/2026| 2009-10 |[A] DELCON ELECTRICAL PRIVATE LIMITED (E-FILE)

22 {ITA 4150/MUM/2026 2011-12 | [A] RUDRAPRATAP TRiPATHI (E—FILE) (&)

23 {ITA 4151/MUM/2026| 2012-13 | [A] RUDRAPRATAP TRIPATHI (E-FILE) (EH)

N

Registrarn -
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 09-JULY-2026 (THURSDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 4

Srl | Appeal Number A $::‘: Assessee Name ‘ Remarks
1 | ITA 477/MUM/2023 | 2006-2007 | [A] SHRT MAHESH TIKAMDAS THARANI

2 | ITA 478/MUM/2023 | 2007-2008 | [A] SHRI MAHESH TIKAMDAS THARANI

3 |1TA 3878/MUM/2025| 2010-11 | [D] MULTI COMMODITY EXCHANGE OF INDIA LIMITED (E-FILE)

4 | CO 165/MUM/2025 | 2010-11 | [A] MULTI COMMODITY EXCHANGE OF INDIA LIMITED
e P et e
6 |ITA 3088/MUM/2025| 2017-18 | (D] MORGAN GREDITS PRIVATE LIMITED (E-FILE)

7 |ITA 3089/MUM/2025| 2018-19 |[D] MORGAN CREDITS PRIVATE LIMITED (E-FILE)

8 |ITA 9137/MUM/2025| 2017-2018 | [A] RELIABLE CONSTRUCTIONS (E-FILE)

9 |ITA 1048/MUM/2026| 2023-24 |[A] DEV MARKETING (E-FILE)

10 |ITA 1701/MUM/2026| 2018-19 |[D] DIVYA ARUN GORADIA (E-FILE)

11 |17A 1702/MUM/2026| 2018-19 | [D] DIVYA ARUN GORADIA (E-FILE)

12 |ITA 2019/MUM/2026| 201213 | [A] RUSHIKANT JAYWANTRAO SHINDE

Sh

Assistant Registrar
3-Jul-2026|
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- INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 06-JULY-2026 ( MOND'AY)}‘

'BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 5
| Assmt. :
Srl | Appeal Number Year Assessee Name Remarks
TA [A] M/S. IMPERIAL CONSULTANTS AND SECURITIES LIMITED
1 7437/MUM/2011 2008-09 [(FOR AND BEHALF OF MERGED COMPANY M/S. NIRJALA
. TELEHOLDINGS LTD.) (HIGH COURT DIRECTION)
ITA '
2 7544/MUM/2011 2000-01 }[A] SKF INDIA LTD. (RECALLED MATTER) |
ITA o ' ,
3 4950/MUM/2025 2012-2013 | [A] KAPADIA REALTORS PRIVATE LIMITED (E-FILE)
1TA L . ,
4 6994/MUM/2025 2014-15 | [D] M/S KIRAN METAL COPORATION (E-F;LE)
ITA '
5 922/MUM/2026 2014-15 | [A] HEENA DINESHKUMAR SUKHANANDI
6 ITA 2022-23 [A] HIGH SPIRIT COMMERCIAL VENTURES PRIVATE LIMITED (E-
933/MUM/2026 FILE)
2 ITA 2011-12 [A] TAURUS INTELHGENT TRADING SOLUTIONS PVT. LTD (E—
: 1645/MUM/2026 FILE)-
8 ITA 2012-13 [A] TAURUS INTELIIGENT TRADING SOLUTIONS PVT. LTD (E-
1646/MUM/2026 FILE)
' ITA y ) ‘
9 1667/MUM/2026 2018-19 | [D] M/S.. TEMPO INSTRUMENTS PVT. LTD. (E-FILE)
ITA
10 1675/MUM/2026 2016-17 |[A] TWAIN REED GEMS AND JEWELS (INDIA) PVT LTD
ITA : T 71
- NDLAL TOLANI (E-FILE
11 1688/MUM/2026 2024-25 | [A] ESTATE OF PAPPU NANDLA ( )
12 ITA 2010-11 [A] EPSON TRADING PVT LTD (MERGED BADNOOBS
1715/MUM/2026 TECHONOLOGY PVT LTD)
ITA .
13 4278/MUM/2026 2017-18 } [A] ARCHANA AJIT VAIDYA (E-FILE) ’
14 ITA N A.. {A] RAIPUR OLDAGE HOME AND EDUCATIONAL CHARITABLE
4283/MUM/2026 T [TRUST
15 ITA ‘ NA [A] RAJPUT OLDAGE HOME AND EDUCATIONAL CHARITABLE
4284/MUM/2026 ) TRUST .

g

Assistant Registrar
v 13-Jul-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 07-JULY-2026 (TUESDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 5

Sri | Appeal Number A$:'::' Assessee Name Remarks
ITA -
1 1707/MUM/2026 2018-19 | [A] MURTUZA ABDULHUSAIN MOOKHTIAR
ITA :
2 1722/MUM/2026 2011-2012 | [A] HIMANGI SANJAY  PADWAL (E-FILE)
ITA _
3 1742/MUM/2026 2019-20 |[A] THANAWALA BROTHERS & INNS PVT LTD (E-FILE)
ITA ‘ ' '
4 1800/MUM/2026 2014-15 | [A] EDIFICE CONSULTANTS PRIVATE LIMITED (E-FILE)
ITA
5 3346/MUM/2026 2011-12 [A] KINNER PANKAJ LAKHANI (E-FILE)
ITA '
6 3287/MUM/2026 | 2023-24 | [A] KASHYAP GHANSHYAM MEHTA {E-FILE)
ITA
7 4049/MUM/2026 | 2018-19 | {A] CHEMAROMA DRUG HOUSE (E-FILE)
o ITA
8 4367/MUM/2026 2026-27 [A] KUTCHI JAIN FOUNDATION (E-FILE (EH))
ITA
9 4396/MUM/2026 2026-27 | [A] KUTCHI JAIN FOUNDATION (E-FILE {EH))
10 ITA 2026-27 [A] SHREE KUTCHI VISHA OSHWAL JAIN MAHAJAN MUMBAIL {(E-
4411/MUM/2026 FILE (EH)) }
11 ITA 2026-27 [A] SHREE KUTCHI VISHA OSHWAL JAIN MAHAJAN MUMBALI (E-
4412/MUM/2026 FILE (EH))

Assistant Registrar]
-Jul-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 08-JULY-2026 (WEDNESDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 5

‘Srl Appeal Number Asir:rt. _ Assesseé Name | Relmarkﬁ
) A ~012.13 | [A] TELEMOBILE (INDIA) COMMUNICATIONS PRIVATE LIMITED |
4551/MUM/2024 (E-FILE) | -
2| 364 /Mm 12006 | 201213 | [A] KELVIN SINGH KOHLI HUF
3| gsg /MIJQIZOZG- 2010-11 | [A] KARAMTARA ENGINEERING LIMITED (E-FILE)
3 /,\ﬂfl},l 12026 | 201314 | [A] TARUN BALI (E-FILE) |
5| 17as /nma /2026 | 201314 |[D] MIRCO ANKUR DEVLOPERS (E-FILE)
6 | 1830 /NIIJ’I\VI 12026 | 2013-14 | [D] KAMLA ANKUR DEVELOPER (E-FILE)
7 | 1g0s /nmw 2026 | 201819 | TA] HEMLATA BHARANI (E-FILE)
8 | 1000 /pf‘m,, /2026 | 201314 | [D] KAMLASHRI BUILDERS (E-FILE)
9 | 1008 /nma 2026 | 201415 | (D] KAMLASHRI BUILDERS (E-F1LE)

- Assista tRégistrar
- (52, 03-Jul-2026

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 09 July 2026 (Thrusday)

Assistant Registrar
& 03-July-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

»

CAUSE LIST OF F BENCH FOR 06-JULY-2026 (MONDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER

AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

- IN COURT ROOM 3

Srl | Appeal Number Ai::‘t Assessee Name v Remarks
1 | SA25/MUM/2025 | 2016-17 |[A] VODAFONE IDEA LIMITED

2 | SA26/MUM/2025 | 2017-18 |[A) VODAFONE IDEA LIMITED

3 [ITA 1029/MUM/2025| 2016-17 [A] VODAFONE IDEA LIMITED (E-FILING)

4 |ITA 1030/MUM/2025| 2017-18 |[A] VODAFONE IDEA LIMITED (E-FILING)

5 -|ITA 3030/MUM/2025| . 2016 | [D] VODAFONE IDEA LIMITED (E-FILE)

6. |ITA 1001/MUM/2026] 2018-19 |[D] VARUN GLOBAL LIMITED (E-FILE)

7 |ITA 3606/MUM/2025| 2016-17 [;_\] MANSUR MEHTA (E-FILE)

8 |ITA 3607/MUM/2025| 2017-18 ;A] MANSUR ABUBAKER MEHTA (E-FILE)

9 |ITA 3608/MUM/2025] 2018-19 |{A] MANSUR ABUBAKER MEHTA (E-FILE)

10 |ITA 3609/MUM/2025| 2019-20 | [A] MANSUR ABUBAKER MEHTA (E-FILE)

11 |ITA 3610/MUM/2025 2020-21 [A] MANSUR ABUBAKER MEHTA (E-FILE)
12 |ITA 3611/MUM/2025| 2021-22 | [A] MANSUR ABUBAKER MEHTA (E-FILE)

13 |ITA 3612/MUM/2025| 202223 | [A] MANSUR ABUBAKER MEHTA (E-FILE). ..

14 |ITA 3820/MUM/2025| 2017-18 | (D] MANSUR.ABUBAKER MEHTA (E-FILE)

15 |ITA 3834/MUM/2025| 2019 | [D] MANSUR ABUBAKER MEHTA (E-FILE)

16 |ITA 3835/MUM/2025| 2020-21 | [D] MANSUR ABUBAKER MEHTA (E-FILE)

17 |ITA 3836/MUM/2025| 2021-22 | [D] MANSUR ABUBAKER MEHTA (E-FILE)

18 |ITA 3837/MUM/2025| 2022-23 | [D] MANSUR ABUBAKER MEHTA (E-FILE)

19 | ITA94/MUM/2026 | 2017-18 | [A] UDAY DATTAJIRAO SHIRKEK '
20 | 1A ses/mumr2026 | 1415 F@]E )SIDDHSHEKHA DEVELOPERS LIMITED LIABILITY PARTNERSHIP (E-
21 |ITA 1121/MUM/2026] 2021-2022 {D] VIDEO WALL INDIA PRIVATE LIMITED (E-FILE)
22 |TTA 3043/MUM/2026{ 2010-11 |}A] UDAY CHEMICAL ENGINEERS AND PROJECTS LIMITED (E-FILE)
23 |ITA 3263/MUM/2026| 2019-20 | [A] JIGAR PRADEEPKUMAR JHAVERI (E-FILE)
24 |ITA 3264/MUM/2026| 2019-20

[A] JIGAR PRADEEPKUMAR JHAVERI (E-FILE)

Assist; Registrar|
-Jul-2026)




-INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER

CAUSE LIST OF F BENCH FOR 07-JULY-2026 (TUESDAY)

AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

Srl | Appeal Number Ai;:’r-t' . | Assessee Name Remarks
1 {ITTA 1094/MUM/2026 2018-19 i'A] MILAP CHAMPALAL MUNOT (E-FILE)

2 |ITA 1107/MUM/2G26] 2021-22 |[A] M P TRADING COMPANY (E-FILF)

3 |ITA 3011/MUM/2026] 2018-19 | [A] JOBANPUTRA CHARITABLE TRUST iE-FILE)

4 |ITA 3017/MUM/2026] 2018-19 |[A]JIWC LOGISTICS PARK PRIVATE LIMITED (E-FILE)

5 [TTA 302-5/MUIVL/2026 2017-18 | [A] JACINTO WALTER DSQUZA (E-FILE)

6 |ITA 3527/MUM/2026] 2012-13 {[AjUC METALS PRIVATE LIMITED (E-FILE)

7 |17A 3537/MUM/2026] 2022_é3 F[}?}S/ENTUR.ES INTEGRATED COMMUNICATIONS PRIVATE LIMITED (E-
8 |ITA 3545/MUM/2026] 2008-09 ED] VARSHA PRAKASH SHAH (E-FILE)

9 |ITA 3546/MUM/2026 2011-12 [D] VARSHA PRAKASH SHAH (E-FILE)

110 | CO 222/MUM/2026 '2011-12 1 [A] VARSHA PRAKASH SHAH '

111 CO 223/MUM/2026 2008-09 | [A] VARSHA PRAKASH SHAH

12 |ITA 3554/MUM/2026] 2018-19 ['1_3] UNIVERSITY OF MUMBAI (E-FILE)

13 | CO 212/MUM/2026 | 2018-19 IA} UNIVERSITY OF MUMBAL (E-FILE)

14 |T1TA 3547/MUM/2026] 2014-15 .iD] JAYANT SHAMJI CHHEDA (E-FILE) -

15 {ITA 5612/MUM/2026 2025-26 | [A] FREDUN FOUNDATION

N

t Registrar,
3-Jul-2026

EIC TR
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INCOME':-IZAX APPELLATE TRIBUNAL, MUMBAI BENCHES

-
¥

CAUSE LIST OF F BENCH FOR 08-JULY-2026 (WEDNESDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

Assmt.

Si—l Appeal Number Year . Assessee Name Remarks
1 [ITA 9025/MUM/2025’ .2016'17 [A] SHWETA RAJESH PAWASKAR (E-FILE)

2 |ITA 3033/MUM/2026] 2019-20 |[A] JIGNESH HASMUKHLAL SHAH (E-FILE) /

| 3 |ITA 3548/MUM/2026 -2016—17 | (D1 JAYANT SHAMII CHHEDA (E-FILE)

4 .ITA 3596/MUM/2026| 202‘5-26 [,A] VARUN ATUL JAIN (E-FILE) _

‘5 {ITA 3678/MUM/2626 - 2017 [D] VIGHNAHARA PROPERTIES PRIVATE LIMITED (E-FILE)
6 |ITA 3679/MUM/2026| 2018 D1 VIGHNAHARA PROPERTIES PRIVATE LIMITED (E-FILE)
7 {ITA 4i54/MUM/2026 ‘ 201§-20 f'[A] VISHAL BHARAT SHAH (E—FILEj o ‘

8 |ITA 4184/MUM/2026| 2017-18 [[AJTFNZ JEWELS PRiVATE LIMITED (E-FILE)
9 |ITA 4204/MUM/2026] 2010-11 [[A] VIVEK VINOD SUREKA (E-FILE) .

10 '}ITA 4226/MUM/2026| 2013-14 . | [A] VIMMI ASHOK TATED (E-FILE)

11 |ITA 4227/MUM/2026| 2014-15 | [A] VIMMI ASHOK TATED (E-FILE)

Registran
13-Jul-2026
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INCOME TAX APPELLATE.TRIBUNAL, MUMBAI BENCHES

*
"

CAUSE LIST OF F BENCH FOR 09-JULY-2026 (THURSDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER

AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

»

IN COURT ROOM 3

v

Appeal Number

" Assmt.

é.

‘ Srl " Year | Assessee Nxame Rer[tarks
1 |ITA 953/MUM/2025 _2019-20 | [A] JAYESH GANGARAM NADKARNI (E-FILING)
2 |ITA 1194/MUM/2026 2017-18 | [A] MASHHUDA ABDULLAH SELIA
3 |TTA 3313/MUM/2026 ‘2018-2019 [A] JUHI ANISH JAIN (E-FILE) '
4 |ITA 3314/MUM/2026 2019-20 | [A] JUHI ANISH JAIN (E-FILE)
5 |ITA 3315/MUM/2026 ‘2021-2022 [A] JUHVI ANISH jAIN (E-FILE) » i
e e R
7» ITA 3343/MUM/2026 | 2022-23 | [A] JASPALSINGH PREHLADSINGH CHANDOCKV(E-I::ILE)
8 |ITA 3344/MUM/2026( 2023-24 |[A] JASPALSINGH PREHLADSINGH CHANDOCK (E-FILE) »
9 |ITA 3372/MUM/2026| 2022-23 ‘ [A] V EXCEL SPARES AND EQUIPMENT.PRIVATE LIMITED {(E-FILE)
10 |ITA 3373/MUM/2026 2019-20. | [A] MIJAY.CHEMICAL INDUSTRIES (E-FILE)
11 {ITA 3395/MUM/2026 2009-10 | [P] MEENA REALTY PRIVATE LIMITED (E-FILE)

M’
:
*

Assistant Registraﬁ_




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF G BENCH FOR 06-JULY-2026 (MONDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE PAWAN SINGH, JUDICIAL MEMBER

IN COURT ROOM 7

Sri Appeal Nuhabe_r Ai:';t' Assessee Name - : Rematrks
| oes /',\',I‘E:,, /2025 | 201213 | [D] SBI GENERAL INSURANCE COMPANY LIMITED (E-FILE)
2 | o84 /,\m,, /2025 2013-14 | [D] SBI GENERAL INSURANCE COMPANY LIMITED (E-FILE)
3 oss /,jm’ /2025 | 201415 | [D]sBI GENERAL INSURANCE COMPANY LIMITED (E-FILE)
4 |CO 377/MUM/2025 | 2012-13 | [A] SBI GENERAL INSURANCE COMPANY LIMITED (E-FILE)
5 |CO 378/MUM/2025] 2013-14 | [A] SBI GENERAL INSURANCE COMPANY LIMITED (E-FILE)
& |CO 379/MUM/2025| 2014-15 | [A] SBI GENERAL INSURANCE COMPANY LIMITED (E-FILE)
7 oot /.\m 12026 | 201617 | [A] STATE BANK OF INDIA THANE JEKEGRAM BR (E-FILE)
I /n\ima /2026 | 291011 | A] THE SYNTHETIC AND ART SILK MILLS RESEARCH ASSOCIATION |
9 | Jyes /r\}lg?w 12026 | 2023-24 |TATSANJAY NAYAR FAMILY TRUST
o TTA 202526 TO| [A] SHRI BHAVODADHI-TARAK SHWETAMBER MURTIPUJAK
2177/MUM/2026 | 2029-30 [TAPAGACHH JAIN RELIGIOUS TRUST (E-FILE)
10 a0 /NIHTJ‘I\V, 2026 | 201314 | [A] SAHIL DIAMONDS PRIVATE LIMITED (E-FILE)
2| e /I\Eﬁ,l o026 | 201415 | [A] AL DIAMONDS PRIVATE LIMITED (E-FILE)
13| e /&Iﬁ," 12026 | 201415 | [A] SAHIL GEMS (INDIA) LIMITED (E-FILE)
14| o0 /pfm} 12026 | 207627 | [A] SHREE NARAYAN RATHI FOUNDATION (E-FILE)
15| o0 /NI,E’;},! 12026 | 201819 | [A] SANJAY SHARMA (E-FILE)
16| 5010 /,ﬁfa 2006 | 201718 [A] SE FREIGHT AND LOGISTICS INDIA PRIVATE LIMITED (E-FILE)
17| o1 /1\%8?4 12026 | 201920 | [A] SOCIETE GENERALE (E-FILE)
18| sy /IVIILTJ?/I 12026 | 2012-13 | [A] GIRJASHANKER SHIVSHANKER PUNJANI (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF G BENCH FOR 07-JULY-2026 (TUESDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE PAWAN SINGH, JUDICIAL MEMBER

IN COURT ROOM 7

2290/MUM/2026

FILE)

S¢l | Appeal Number - As:':rt' Assessee Name Remarks
ITA
1 8985/MUM/2025 2018-19 | [A] ZIRCON COTEX PRIVATE LIMITED
ITA.
2 8986/MUM/2025 8986 [A] ZIRCON CQNTEX PRIYATE LIMITED
ITA _
-3} 8987/MUM/2025 2016-17 | [A] ZIRCON CONTEX PRIVATE LIMITED
: ITA
4 8988/MUM/2025 2015-16 | [A} ZIRCON CONTEX PRIVATE LIMITED
ITA i ‘ :
5 - 8989/MUM/2025 2014-15 | [A] ZIRCON COTEX PRIVATE LIMITED
6 ' ITA 2016-17 " | [A] SUBHKAM VENTURES(T) PVT LTD( IN WHICH FLOWERS VALLEY
3449/MUM/2025 PRIVATE LIMITED)
, ITA ' ‘ '
7 7585/MUM/2025 2018-19 | [D] STARLIGHT SYSTEMS(I) LLP (E-FILE)
ITA :
8 7586/MUM/2025 ‘2022—_23 | [D] STARLIGHT SYSTEMS(I) LLP {E-FILE) .
ITA :
9 7867/MUM/2025 | 2019-20 [D].STARLIGHT SYSTEMS(I) LLP {E-FILE}
X ITA ' g
10| gsg/MUM/2025 2020-21 | [D] STARLIGHT SYSTEMS(I) LLP (E-FILE)
X ITA A . .
it 7869/MUM/2025 2Q21 22 | [D] STARLIGHT SYSTEMS(I) LLP (E-FILE) _
1 ITA 2018-19 [A] M/S. STARLIGHT SYSTEMS (I) LLP (NOW MERGED WITH
- 7949/MUM/2025 ' SUNTECK REALTY LTD) (E-FILE)
13 ITA 2019-20 [A] M/S. STARLIGHT SYSTEMS (I) LLP(NOW MERGED WITH
> | 7950/MUM/2025 SUNTECK REALTY LTD) (E-FILE)
14 ITA 2020-21 [A] M/S. STARLIGHT SYSTEMS (I) LLP (NOW MERGED WITH
: 7951/MUM/2025 | - SUNTECK REALTY LTD) {E-FILE)
15 ITA 2022-23 [A] M/S. STARLIGHT SYSTEMS (I) LLP (NOW MERGED WITH
7953/MUM/2025 SUNTECK REALTY LTD) (E-FILE) .
16 ITA 2021-22 [A] M/S. STARLIGHT SYSTEMS (I) LLP (NOW MERGED WITH -
7952/MUM/2025 SUNTECK REALTY LTD) (E-FILE)
ITA '
17 6263/MUM/2025 | 2015-16 | [A] GIRISH CHMANLAL SANGANI
ITA
1 -
18 6266/MUM/2025 2018-19 | [A] GIRISH CHMANLAL SANGANI o
| ITA ~
19 2140/MUM/2026 2018-19 | [A] THE SYNTHETIC AND ART SILK MILLS RESEARCH ASSOCIATION
ITA
20 2154/MUM/2026 2022-23 | [A] SANJAY NAYAR FAMILY TRUST
ITA
21 2226/MUM/2026 2011-12 | [A] SHAPOORJI PALLONJI AND COMPANY PRIVATE LIMITED (E-FILE)
9 ITA 2018- 1;3 [A] WIND WORLD WIND FARMS (TEMDARAI) PRIVATE LIMITED (E-
' 2251/MUM/2026 | FILE) '
23 ITA 20'1 6-17 [D] SHRI SOMESHWAR SAHAKARI SAKHAR KARKHANA LIMITED (E- '




CAUSE LIST OF G BENCH FOR 07-JULY~2026 (TUESDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE PAWAN SINGH, JUDICIAL MEMBER

IN COURT ROOM 7

Assmt.

Srl | Appeal Number Year Assessee Name Remarks .
24 ITA 2017-18 [D] SHRI SOMESEHWAR 'SAHAKARI SAKHAR KARKHANA LIMITED (E-
2291/MUM/2026 FILE) ’
95 ITA 2018-19 [D] SHRI SOMESHWAR SAHAKARI SAKHAR KARKHANA LIMITED (F-
2292/MUM/2026 FILE) » ’
ITA )
26 2306/MUM/2026 2013-14 | [A] S H DONUT EMPIRE INDIA PRIVATE LIMITED (E-FILE)
ITA :
27 | 53y /MUM/2026 2023-24 | [D] YES BANK LIMITED (E-FILING)
ImA
28 2386/MUM/2026 2020-21 | [D] YES BANK LIMITED (E-FILE)
} ImA o r .
29 2382/MUM/2026 2011-12 |[D] GOPALA RAMARATNAM (E-FILE)
- ITA : :
: - E-FILE
30 2402/MUM/2026 2022-23 | [D] WAN HAT LINES (INDIA) PRIVATE LIMITED (E-FILE)

Assigtait Registrar|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF G BENCH FOR 08-JULY-2026 (WEDNESDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER

AND HON'BLE PAWAN SINGH, JUDICIAL MEMBER

IN COURT ROOM 7

Sri | Appeal Number Ai:?:’ Assessee Name Remarks
ITA '
1 9506/MUM/2025 2019-20 | [D] GRID TRADING PRIVATE LIMITED (E-FILE)
2 CO 99/MUM/2026 | .2019-20 |{[A] GRID TRADING PRIVATE LIMITED
3 |ITA 123/MUM/2026 2021-22 [A] GOWD SARASWAT BRAHMAN SABHA MUMBAI (E;FiLE)
4 ITA 2016-17 [A] GLOBEOP FINANCIAL SERVICES (INDIA) PRIVATE LIMITED (E-
. 1419/MUM/2026 FILE) .
5 i ITA 2018-19 [A] GLOBEOP FINANCIAL SERVICES (INDIA) PRIVATE LIMITED {E-
1420/MUM/2026 FILE) '
ITA ‘
6 2545/MUM/2026 2018-19 | {D] GLOBEOP FINANCIAL SERVICES (INDIA) PVT. LTD. (E-FILE)
ITA -
7 2404/MUM/2026 2026-27 | [A] SHRI JAIN DHARM;[K SHIKSAN SANGH (E-FIL.E)
CITA  roa 3
8 2429/MUM/2026 2024-25 |[A] GL CONSTRUCTIONS PRIVATE LIMITED (E-FILE)
9‘ ITA 201b~1i [D] GANITA TECHNOLOGIES AND SERVICES PRIVATE LIMITED (& [~
2468/MUM/2026 FILE)
ITA » _
10 2490/MUM/2026 2018-19 [D] YES BANK LIMITED {E-FILE)
T ITA , _
1] 2551/MUM/2026 2020-21 | [A] YOGESH JAGDISHII KANODIA (E-FILED)
ITA 1
- ID SHAIKH (E-FILE
12 2633/MUM/2026 |- 2019-20 | [A] GAJALA BANO MOHAMMAD RASH { )
ITA
- AKRISHNAN (E-FILE
13 2661/MUM/2026 2019-20 | [A] GOPAL RAM H { )
ITA
- -
14 2662/MUM/2026 2020-21 | [A] GOPAL RAMAKRISHNAN (E-FILE)
ITA p
y - -FIL
A15 2607/MUM/2026 2023-2024 | [A] GOVINDRAM GOURIDUTTA PODDAR (E E) B
ITA
: - KH (E-FILE
16 2722/MUM/2026 2015-16 | [A] ZAKEE AHMED ABDUL SATTAR SHAIKH ( )
ITA Y
- E D (E-FILE
17 2731/MUM/2026 2018-19 |[A] THE SUPREME INDUSTRIES LIMITED ( )
18 |ITA 759/MUM/2026| 2023-24 | [A] SINAI MARITIME SERVICES PVT LTD {E-FILE)

i azt Registra
3-Jul-202
——
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF G BENCH FOR 09-JULY-2026 (THURSDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER

AND HON'BLE PAWAN SINGH, JUDICIAL MEMBER

IN COURT ROOM 7

Assmt.

Srt Appeal Number Year Assessee Name Remarks
ITA
1| sag7/MumMj2025 | 201516 | [A] SHILPA DHARMENDRA KARIA
2 ITA NOt |/ a] SATBHAV CHARITABLE FOUNDATION (E-FILE)
7278/MUM/2025 | Applicable )
ITA Not _
3| 7279/MUM/2025 | Applicable | [A] SATBHAY CHARITABLE FOUNDATION (E-FILE)
ITA '
4 | g197/mum/2025 | 201617 | [D] GROUP M MEDIA INDIA PRIVATE LIMITED (E-FILE)
ITA
5 | goo7mum/2025 | 201314 | [A] WPP MEDIA INDIA PRIVATE LIMITED (E-FILE)
. | [A] WPP MEDIA INDIA PRIVATE LIMITED (FORMERLY KNOWN AS
6 | CO57/MUM/2026 | 2016-17 |\ =or5ip M MEDIA INDIA PVT LTD)
7 | TTA 2/MUM/2026 | 2020-21 |[A]GIRISH DINESHCHANDRA MEMTA
8 | ITA 3/MUM/2026 | 2018-19 |[A] GIRISH DINESHCHANDRA MEHTA
9 | ITA 4/MUM/2026 | 2019-20 |[A] GIRISH DINESHCHANDRA MEHTA
10 | ITA5/MUM/2026 | 2017-18 |[A] GIRISH DINESHCHANDRA MEHTA
11 |ITA 168/MUM/2026| 2018-19 | [A] YASHWANT HARIBHAU GAIKAR (E-FILE)
ITA
12| s00/mum/2026 | 2026°27 | [A] GAGAN MATHUR TRUST (E-FILE)
ITA . ]
13 | Jgo0muny2026 | 202627 | [A] GAGAN MATHUR TRUST (E-FILE)
' ITA
- E-
14 | Hgqe/mMum/2026 | 2009-10 | [A] GANESH CONSTRUCTION COMPANY ( FILE)
s ITA 5010-11 | [A] ZODIAC CLOTHING COMPANY LIMITED (SUCCESSOR TO ZODIAC
2853/MUM/2026 , FINSEC AND HOLDINGS LIMITED) (E-FILE)
6 ITA 501819 | A1 ZODIAC CLOTHING COMPANY LIMITED (SUCCESSOR TO ZODIAC
101 9g54/MUM/2026 | FINSEC AND HOLDINGS LIMITED) (E-FILE)
ITA ]
17 | Ha7mum2026 | 2011712 | [D] GALPHA LABORATORIES LIMITED (E-FILE)
ITA
18 | Jg07Mumy2026 | 2020-21 |[A]S SAGAR SOLITAIRE (E-FILE)
| ITA )
3 : . -FI
19 | Ho10/mumy2026 | 201718 |[A] SECUR CREDENTIALS LIMITED (E-FILE)

| SSi: t Registrar]
. 13-Jul-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF H BENCH FOR 06-JULY-2026 (MONDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER

AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 8

Assmt.

1480/MUM/2026

AS INDIA OILTANKING LIMITED)

Srl { Appeal Number Year Assessee Name Remarks
A | [A] TELEPERFORMANCE GLOBAL BUSINESS PRIVATE LTD, |
1| ea6a/Mumya024 | 2021-22 [SUCCESSOR TO TELEPERFORMANCE GLOBAL SERVICES PVT LTD
, | (E-FILING (SG)) . S
A | [A] TELEPERFORMANCE GLOBAL BUSINESS PRIVATE LIMITED
2 ' 2020-21 |(AS SUCCESSOR TO TELEPERFORMANCE GLOBAL SERVICES
4756/MUM/2024 PRIVATE LIMITED) ' ,
TTA
3 | agimumy2017 | 201213 | (AT HEWLETT PACKARD FINANCIAL SERVICES (INDIA) P. LTD
- T 2010-11 )
4| Ja27 Mo 2017 (F.Yi%(;OQ— [A] HEWLETT PACKARD FINANCIAL SERVICES (INDIA) P. LTD
5 ITA 2021-22 | [A] STATE BANK OF INDIA (E-FILE)
6601/MUM/2024 _ (E-FI
TTA |
6 | 5777/MUMy2025 | 202223 |[A] STATE BANK OF INDIA (E-FILE)
“TTA ‘ '
] FILE
7 | 1501/Mupy2026 | 2014-2015 | [A] TATA SONS PRIVATE LIMITED (E-FILE)
TTA
- IMITED (E-FILE
8 | yysgmimya026 | 201415 | [D) TATA SONS PRIVATE LI D (E-FILE)
TTA - | ‘
- LOBAL SERVICES PRIVATE LIMITED (E-FILE
9 | 9939 /MUM/2026 | 2022-23 [A}/TRAFIGURA GLOBAL SER [TED (] )
0 ITA 201715 | [ INDIAN OIL ADANT VENTURES LIMITED (FORMERLY KNOWN




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF H BENCH FOR 07-JULY-2026 (TUESDAY)

 BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 8

sl | Appeal Number A;sa?rt. Assessee Name o " Remarks

1 |ITA 1940/MUM/2015] 2010-11 |[D] THOMSON REUTERS INDIA P.LTD

2 |ITA 2467/MUM/2015] 2010-11 {[A] THOMSON REUTERS INDIA P.LTD

3 |ITA 2235/MUM/2017{ 2012-13 |{A] THOMSON REUTERS INTERNAITONAL SERVICES P.LTD

4 |ITA 6765/MUM/2017| 2013-14 |[A] THOMSON REUTERS INTERNATTGNAL SERVICES P.LTD

5 | ITA 509/MUM/2018 | 2013-14 | [A] THOMSON REUTERS INDIA PLTD

[A] THOMSON REUTERS INTERNATIONAL SERVICES PVT-LTD.
6 |ITA 7860/MUM/2019| 2015-16 |(SUCCESSOR IN INTEREST TO THOMSON REUTERS INDIA SERVICES PVT
LTD)-

[A] THOMSON REUTERS INTERNATIONAL SERVICES P. LTD
7 |ITA 1080/MUM/2021| 2016-17 |(SUCCESSOR-IN-INTEREST TO THOMSON REUTERS INDIA SERVICES P.
: LTD)

| | [A] THOMSON REUTERS INTERNATIONAL SERVICES PVT.LTD(SUCESSOR
8 | TTAGLL/MUM/2022 | 201718 hi TNTEREST TO THOMSON REUTERS INDIA SERVICES PVT. LTD

v 9 |ITA 2510/MUM/2022| 2018-2019 | [A] THOMSON REUTERS INDIA PVT LTD

. { [A] THOMSON REUTERS INTERNATIONAL SERVICES PVT LTD
10 |ITA 2700/MUM/2022| 2018-2019 {(SUCCESSOR -IN-INTEREST TO THOMSON REUTERS INDIA SERVICES

PRIVATE LIMITED)
_ [A] THOMSON REUTERS INTERNATIONAL SERVICES PRIVATE LIMITED
11 |ITA 6778/MUM/2024| 2021-22 (E-FILING)
-~ [A] THOMSON REUTERS INTERNATIONAL SERVICES PRIVATE LIMITED
12 |ITA 4941/MUM/2024| 2020-21 &-Fue _

13 {ITA 2081/MUM/2026 2022-23 | [A] SUMITOMO CHEMICAL INDIA LIMITED (E-FILE)

14 [ITA 2030/MUM/2026{ 2022-23 |[A] TTE TECHNOLOGY INDIA PRIVATE LIMITED (E-FILE}. -

15 |ITA 2170/MUM/2026( 2022-2023 | [A] STERLITE TECHNOLOGIES LIMITED (E-FILE)

16 {ITA 3126/MUM/2026] 2022-23 |[A] SALERI INDIA PRIVATE LIMITED (E-FILE)

IT(TP)A - TE LTD (E-FILE
12a0UN026 | 202223 | [A] SCHINDLER INDIA PRIVA ( )

18 |ITA 1724/MUM/2026{ 2012-13 |[A] MOHAMMED FIROZ YASIN {(SMC- E-FILE)

17




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF H BENCH FOR 08-JULY-2026 (WEDNESDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 8

Assmt.

Assessee Name

Remarks

Srl | Appeal Number Year
) ITA 2007-08 [D] SERVIER INDIA PRIVATE LIMITED (FORMERLY KNOWN AS
"1 1188/MUM/2012 SERDIA PHARMACEUTICALS P. LTD )
5 ITA 2006-07 | [A] SERVIER INDIA PRIVATE LIMITED (FORMERLY KNOWN AS
7831/MUM/2010 | < " |SERDIA PHAMACEUTICALS (INDIA) PVT LTD '
3 - ITA 2007-08 | [A] SERVIER INDIA PRIVATE LIMITED (FORMERLY KNOWN AS
1362/MUM/2012 SERDIA PHARMACEUTICALS (INDIA) P.LTD) _
4 ITA 2008-09 | [P1 M/S SERVIER INDIA PVT.LTD (FORMERLY KNOWN AS
6444/MUM/2013 SERDIA PHARMACEUTICALS (I P. LTD ) :
ITA ' _ - :
5 | s622/MUM/2013 2008-09 |[A] SERDIA PHARMACEUT_ICALS (INDIA ) PLTD _
P ' ITA - 2009-10 [A] SERVIER INDIA PRIVATE LIMITED (FORMERLY KNOWN AS
1324/MUM/2015 SERDIA PHARMACEUTICALS (INDIA) PLTD )
. ITA 2011-12 | [A] SERVIER INDIA PRIVATE LIMITED (FORMERLY KNWON AS
1738/MUM/2021 | SERDIA PHARMACEUTICALS (INDIA) LTD )
8 ITA 5010-11 TA] SERVIER INDIA PRIVATE LIMITED (FORMERLY KNOWNAS™
7214/MUM/2019 | ° SERDIA PHARMACEUTICALS (INDIA) PVT. LTD.)
- ITA
- LIMITED
9| 5418 IMUM/2022 2017-2018 | [A] M/S TATA AUTOCOMP SYSTEMS
ITA ‘ p
- LIMITED
10| 5a1q /MUM/2022 2018-19 | [A] M/S TATA AUTOCOMP SYSTEMS
ITA N
. . R LINES PVT LTD
I IMUM/2026 2022-23 | [A] M/S. SARJAK CONTAINER LI
| 1 ITA ' 2014-15 [A] PICO CAPITAL PRIVATE LIMITED (SUCCESSOR OF M/S MODE
1 750/MUM/2026 - [EXPORT PRIVATE l__IMlTED) (E-FILE—SMC) ,
A~ ' | -
- : -FILE-SMC
13| e /MUM/2026 2014-2015 | [A] KOMAL ENTERPRISES (E-F )
ITA ' .
- MCY ...
141 1509 /MUM/2026 2010-11 | [A] AMAR PIYUSH SHAH (SMC)-

N
RegistraH
-Jul-2026| -




- INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

~ CAUSE LIST OF H BENCH FOR 09-JULY-2026 (THURSDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 8

Assmt.

Stl | Appeal Number Year ~ Assessee Name Remarks
I N /MIJQ 1016 | 201112 | [A] TRAVELEX INDIA PATD

2 | sra7munyz017 | 2012713 | [A] TRAVELEX INDIA P LTD |

3 oie /MIJ,C, /2026 | 202223 | [A] STRAIVE PRIVATE LIMITED

4| a1 /:ﬂ\w 12026 | 2022-23 | [A] SHAPOORII PALLONJI ENERGY PRIVATE LIMITED
5| 1178 /pfm,, 1206 | 2022-23 | [A] CAPTTA INDIA PRIVATE LIMITED

6 | 2408 /rflz’l\w 12025 | 201415 |[A] VIKRAM SURESHBHAT SHETH ((E-FILE-SMC))

7 | 6489 /Nlml 12025 | 2020-21 | [A] ALKA ASHOK KAINE (E-FILE-SMC)

8 | g6 /MIJQ 12026 | 2017-18" | [D] BHARTULA BHANUMATHI SHARMA (E-FILE-SMC).
9 | CO 97/MUM/2026 | 2017-18 | [A] BHARTULA BHANUMATHI SHARMA (SMC)

10| 405 /MIJQ 12026 2016-17 | [A] ARUNA RASIKLAL SHAH (SMC)

1 oy /MIJQ 12026 | 2017-18 | [A] SHRT ANKIT RAJESH RUPAREL (SMC)

| RN
Assis;%?::gistrar
\03-Jul-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF I BENCH FOR 06-JULY-2026 (MONDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 4

sl vAppeaI Number Af;:':: | ‘Assessee Name ' Remarks
) A 201819 | TA] MUNCHENER RUCKVERSICHERUNGS- GESELLSCHAFT
2302/MUM/2022 AKTTENGESELLSCHAFT IN MUNCHEN
R TA | J519.20 |[A] MUNCHENER RUCKVERSICHERUNGS- GESELLSCHAFT
2303/MUM/2022 |AKTIENGESELLSCHAFT IN MUNCHEN

3| 4640 /ﬁq 12023 | 2021-22 | [A] MSCI LIMITED (E-FILED)
3. /nm /2025 | 2022:23 | [A] MSCI LIMITED (E-FILE) \
5 | 1105 /J{,’; /2025 | 202223 | [A] GOVERNMENT OF SINGAPORE

6 | 5086 /l\m,l 12025 | 201819 | [A] SPE INDIA FiLMS HOLDII;IG LLC (EFILE)

71 045 /MIJQ 12026 | 2010-11 |[A] GLOBAL HOSPITALITY LICENSING SARL (E-FILE)
8|, 46/M1;Jr,ﬁ, 12026 | 2011-12 | [A] GLOBAL HOSPITALITY LICENSING SARL (E-FILE)

9| o4 /Mm 12026 | 2014-15 |[A] GLOBAL HOSPITALITY LICENSING SARL (E-FILE)

10| 4s /p}m‘ /zdzs_ 2023-24 | [A] STAR RISING AVIATION 13 LIMITED (E-FILE)
11 55 /Mrtrﬁa 12026 | 202021 | [A] PRATEEK S SINGH

E /NI“TJ’;I 12026 | 2011-12 | [D] STUDIO 18 MEDIA PVT. LTD. (E-FILE) |

13| g1 /;3.5’24 12026 | 2012-13 | [D] STUDIO 18 MEDIA PVT. LTD. (E-FILE)

14| 000 /»ma 12026 | 2009-10 | [D] STUDIO 18 MEDIA PVT. LTD. (E-FILE)

15| a0 /MIlTJ’;,I /2026 | 2011-12 | [D] STUDIO 18 MEDIA PVT. LTD. (E-FILE)

16| 064 /nﬁa 12026 | 201213 |[D] STUDIO 18 MEDIA PVT. LTD. (E-FILE)

17| s pe3 /NI“TJ’:,l 12026 2010-11 | [D] STUDIO 18 MEDIA PVT. LTD. (E-FILE)

118 5400 /pﬂﬁa 12026 2018 - 19 | [A] VOLKSWAGEN AKTIENGESELLSCHAFT (E-FILE)

2D—"03-Jul-2026

A

t Registrar




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF I BENCH FOR 07-JULY-2026 (TUESDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 4
Srl | Appeal Number As::‘t. Assessee Na:ﬁe : Remarks
) B /hmi 2012 200809 | [A] DEUTSCHE EQUITIES INDIA PLTD
2 | Hes /pm,' 2014 2009-10 | [A] DEUTSCHE EQUITIES INDIA P.TD
3| ogy /Mﬂrﬁ /5015 | 2010-11 | [A] DEUTSCHE EQUITIES INDIA P.LTD
4| gea /MIJQ’/ZOE | 2011-12 | [A] DEUTSCHE EQUITIES INDIA PATD
5 6'600 /wllma 12016 | 201213 | [A] DEUTSCHE EQUITIES INDIA PLTD
6 ,‘ ca7 /NII-lrJ’?\‘/I /2017 | 201314 | [A] DEUTSCHE EQUITIES INDIA PLTD
7| woua /“f{,ﬁ;l /2015 | 201415 | [A] DEUTSCHE EQUITIES INIDA P, LTD
8 | g /%’;’ /2019 | 2015-16 | [A] DEUTSCHE EQUITIES INDIA PRIVATE LIMITED
9| 1eea /Jff?a /2021 2017-18 | [A] PRAMOD (ROCA)
10| 530 /Nll_gl’\‘,l 12022 | 201819 | TA] RGA LIFE REINSURANCE COMPANY OF CANADA ((ROCA))
11| e /NI“TJ’:A 12022 | 201920 | [A] RGA LIFE REINSURANGE COMPANY OF CANADA
12| e /ljm,l 12022 | 201619 |[A] GLOBAL LONG SHORT PARTNERS MAURITIUS 1 LTD
13| g /hﬂj’?w 12023 | 202122 | [A] REFINITIV TRANSACTION SERVICES LTD
14| e /Nlml /2025 | 2022:23 | [A] REFINITIV TRANSACTION SERVICE LIMITED
15| 4o /J{f"w 12023 | 202122 | [A] GLAXOSMITKLINE PTE. LTD ((ROCA))
16 | 1003 /l\fm‘ /2625 202223 | [A] EDENRED SE (FORMERLY KNOWN AS EDENRED SA)
17| roiiraozs | 202223 | [A] DIVYAKUMAR BHISHAM SAWILANI (E-FILE)
18 LTA 2023-24 | [A] UBER B.V.

'7765/MUM/2025

S
Assistant Registrar
90— 03-Jul-2026|




INCOME TAX

APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF I BENCH FOR 08-JULY-2026 (WEDNESDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 4
Srl | Appeal Number Ai:g:_t' Assessee Name Remarks
1 |ITA7768/MUM/2019| 2015-16 | [A] ATOS INTERNATIONAL SAS
2 |ITA7769/MUM/2019| 2016-17 |[A] ATOS INTERNATIONAL SAS
3 |ITA 1412/MUM/2021{ 2017-18 | [A] ATOS INFORMATION TECHNOLOGY HK LTD
4 | A 6702022 | 201619 |[A) ATOS IT SOLUTIONS & SERVICES INC. (FORMERIY KNOWN AS ATOS
] o [ e
6 |TTA4701/MUM/2023| 2021-22 | [A] ATOS INFORMATION TECHNOLOGY (SINGAPORE)PTE. LTD ((ROCA))
7 |ITA 2328/MUM/2022|  2018-20 | [A] ATOS NEDERLAND B.Y. |
8 |TTA 2358/MUM/2021| 201718 |[A] MARRIOTT INTERNATIONAL INC
9 |ITA2359/MUM/2021| 2016-17 |[A] MARRIOT INTERNATIONAL INC
10 [ITA 2452/MUM/2022 ' 2018-2019..| [A] FEDERAL EXPRESS CORPORATION
11 |ITA 3283/MUM/2023| 2020-21 |[A] FEDERAL EXPRESS CORPORATION
12 |1TA 4516/MUM/2023| 2021-22 | [A] FEDERAL EXPRESS CORPORATION
13 |ITA 1369/MUM/2025| 2022-23 |[A] FEDERAL EXPRESS CORPORATION
14 |ITA 5940/MUM/2025| 2023-24 |[A] FEDERAL EXPRESS CORPORATION
15 |TTA 3338/MUM/2023| 2020-21 | [A] SHELF DRILLING C.E.THORNTON LTD
16 |ITA 3655/MUM/2024| 2020-21 | [A] THE LUBRIZOL CORPORATION USA
17 7717%6%‘2025 2014-15 | [D] VILAS RAJARAM HARCHEKAR (E-FILE)
i ]z | oo B e e e
T e o
20 [ITA 1990/MUM/2026| 2023-24 | [A] SHELL INFORMATION TECHNOLOGY INTERNATIONAL BV (E-FILE)
21 |ITA 3350/MUM/2026| 2023-24 | [A] THE UK TRADE DESK LTD (E-FILE)
22 |ITA 3453/MUM/2026| 2022-23 | [A] CREDIT AGRICOLE CORPORATE AND INVESTMENT BANK (E-FILE)

) 03-Jul-2026

N

Assistaht Registrar]




INCOM

E TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF I BENCH FOR 09-JULY-2026 (THURSDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 4

sri | Appeal Number As:::‘t. Assessee Name ' Remarks
ITA '
1 7189/MUM/2018 2014-15 |[A]l GE POWER INDIA LIMITED (STAY GRANTED)
2 ITA ' 2015-16 fA] GE POWER INDIA LTD (FORMERLY KNOWN AS ALSTOM
7858/MUM/2019 INDIA LTD) (STAY GRANTED)
ITA -
3 2078/MUM/2017 2012-13 [A] FUNDTECH INDIA P. LTD | o
4 ITA 2015-16 [A] SA MALLIKA VENTURES LTD.(ERSTWHILE SA WINONA
1021/MUM/2023 VENTURES LTD. PRIOR TO MERGER) :
ITA '
5 2208/MUM/2023 2018-19 |[D] M/S BHATTAD INFRASTRUCTURE PVT LTD
ImA '
6 990/MUM/2024 2018-19 | [A] IIRF HOLDINGS I LIMITED
: 2 ITA ' 2021-22 A} CREDIT AGRICOLE CORPORATE AND INVESTMENT BANK -(E-
6805/MUM/2024 FILING)
ITA : .
8 5869/MUM/2025 | 2020-21 | [A] HARDEEP BHATT
vy ]
9 6314/MUM/2025 2023-24 | [A] SHRI AMOL ANANT KULKARNI
TTA .
10 438/MUM/2026 2021 22 [A] ADVAGEN PHARMA LIMITED (E-FILE)
ITA : ;
- - : RL (E-FILE
11 948/MUM/2026 2015-16 | [A] GLOBAL HOSPITALITY: LICENSING SARL (E-FILE)
- ITA _ETH.
12 949/MUM/2026 | 2017-18 |[A] GLOBAL HOSPITALITY LICENSING SARL‘(E FILE)
ITA ' ,
- : L (E-FILE
i3 950/MUM/2026 2018-19 {[A] GLOBAL HOS_PITALITY LICENSING SARL ( )
TTA ————
14 1212/MUM/2026 2017-18 |[A] FRANCIS XAVIER DSOUZA (E-FILE)

Assistant Registran
3-Jul-2026]




' INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF J BENCH FOR 06-JULY~2026 (MONDAY)

- BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 8

Assmt.

Srl | Appeal Number Year Assessee Namg Remarks
, ITA _
© | 4020/MUM/2024 | 292021 | [A] ROCHE DIAGNOSTICS INDIA PRIVATE LIMITED
, A ]
2 | 6787/Muny/2024 | 202122 | [A] ROCHE DIAGNOSTICS INDIA PRIVATE LIMITED (ROCA)
} A ~02i25 |TAINTT GLOBAL DATA CENTERS & CLOUD INFRASTRUCTURE
3 | 6885/MUM/2024 INDIA PVT LTD. '
al A | 500055 |[A] NTT GLOBAL DATA CENTERS & CLOUD INFRASTRUCTURE
| 2192/MUM/2026 INDIA PRIVATE LIMITED (E-FILE) B
TA
5 | 4ss7/MuM/2023 | 20142015 | (AT NIPRO CORPORATION, JAPAN
A - .
6 | 4570/MUM/2024 | 2020-21 | [A] WATSON PHARMA PRIVATE LIMITED ((ROCA))
ITA -
7| sos6/mupy2024 | 202021 | [A] UPS SCS (INDIA) PRIVATE LIMITED (ROCA))
= — :
8 | sogamun/2024 | 202021 | [A] NOBEL BIOCARE INDIA PRIVATE LIMITED
TA A
. - DES DE (E-FILE(SM
9 | ygo/munj2026 | 2017-2018  [A] PADMAKAR BHIWAJI DESHPANDE (E-FILE(SHC))
TTA
i RESHI (E-FILE(SMC
10| 4167/mMumy2026 | 202223 | [A] SHAKIR HUSSAIN QURESHI (E-FILE(SMO))
ITA
; “FILE(SMC
11| 1oosmumy2026 | 201314 | (A1 DIVYA NAVIN KALRO (E-FILE(SMO)
12 ITA 2017-18 | [A] MICROCHIP INFOTEL PVT. LTD. (E-FILE(SMC))

4209/MUM/2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF J BENCH FOR 07-JULY-2026 (TUESDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 8

Assmt.

Year Assessee Name : Remarks

Stl| Appeal Number

1 |ITA 6050/MUM/2024] 2021-22 }[A] ROTHSCHILD & CO INDIA PRIVATE LIMITED {E-FILING) . {

2 |ITA 6767/MUM/2025! 2022-23 | [A] ROTHSCHILD & CO INDIA PRIVATE LIMITED (E-FILE) ) ‘

3 |ITA 1‘}7/M'UM/2025 2015-16 | [A] VOLTAS LIMITED

41 1TA 490/MUM/2025 2015 [D} VOLTAS LIMITED (E-FILING)

5 |ITA 7174/MUM/2019| 2015-16 |[A] NIVEA INDIA PVT LTD, ((ROCA)) o :

6 {ITA 1150/MUM/2021 2016-17 -1 [A] NIVEA INDIA P. LTD. {(ROCA)) V

7 1ITA 1393/MUM/2021{ 2007-08 |[A] NIVEA INDIA P. LTD. {{ROCA))

8 {ITA 4044/MUM/2023] 2009-10 |[A] NIVEA INDIA PRIVATE LIMITED ({(ROCA})

9 (ITA 4045/MUM/2023{ 2014-15 |[A] NIVEA INDIA PRIVATE LIMITED (E-FILED(RCCA))

10 |ITA 4046/MUM/2023| 2013-14 |[A] NIVEA INDIA PRIVATE LIMITED (E-FILED(ROCA))

11 |ITA 4047/MUM/2023| 2012-13 | [A] NIVEA INDIA PRIVATE LIMITED (E-FILED(ROCA))

12 |ITA 4048/MUM/2023{ 2011-12 |[A] NIVEA INDIA PRIVATE LIMITED (E-FILED(ROCA))

-

13 |ITA 4050/MUM/2023| 2008-09 | [A] NIVEA INDIA PRIVATE LIMITED (E-FILED{ROCA))

14 |{ITA 4049/MUM/2023 2010-11 [A] NIVEA INDIA PRIVATE LIMITED (E-FILED(ROCA))

15 |ITA 6939/MUM/2024( 2021-22 | [A] NIVEA INDIA PRIVATE LIMITED (E-FILING{ROCA))

16 |ITA 4296/MUM/2024| AY 2020-21 | [A] NIVEA INDIA PRIVATE LIMTED (E-FILED)

17 {ITA 6776/MUM/2024| 2021-22 |[A] BECKMAN COULTER INDIA PRIVATE LIMITED (E-FILING)

IT(TP)A ) b (E-
5705/MUN/2024 | A 2021-22 | [A] PUMA ENERGY INDIA PRIVATE LIMITED (E-FILE)

19 [TTA 6618/MUM/2024| 2021-22 |[A] RAJ PETRO SPECIALITIES PVT LTD

18

20 |ITA 1995/MUM/2025 2018-19 |[A] OGD SERVICES HOLDINGS LIMITED

21 |ITA 7631/MUM/2025| 2022-23 L[_‘{\I%)P(Igf«:gflélg ENTERPRISES LIMITED (MERGED WITH PIRAMAL FINANCE .

22 |ITA 8557/MUM/2025} 2016-17 |[D] JAYESH DINESHKUMAR SHAH (E-FILE(SMC))

£




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF J BENCH FOR 08-JULY-2026 (WEDNESDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 8

Sri | Appeal Number Aﬁ:‘::‘ Assessee Name Remarks
e ITA 1 202021 [A] ORTHO CLINICAL DIAGNOSTICS INDIA PRIVATE LIMITED
4575/MUM/2024 ((ROCA))
ITA S o
2| 663 /MUM/2024 2021-22 |[A] ORTHO cuNICAL DIAGNOSTICS INDIA PVT LTD ((ROCA))
ITA
31 4401 MUM/2024 2020-21 | [A] PETROFAC ENGINEERING INDIA PRIVATE LIMITED ((ROCA))
4 O ITA 2022-23 [A] ORIENT STAR TRANSPORT, INTERNATIONAL PRIVATE
547/MUM/2026 LIMITED : :
ITA -
5 | 3473 /MUM/2026 2022-23 | [A] RESTAURANT BRANDS ASIA LIMITED (E-FILE)
ITA : :
6 | 4822 IMUM/2024 2020-21 | [A] ROCHE DIABETES CARE INDIA PRIVATE LIMITED
ITA
7 ' 1915/MUM/2026 2011-12 | [A] ALKA AJIT SHAH ((SMC))

Assistarnt Regisit: s
R 63-Jui-2025

h




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF J BENCH FOR 09-JULY-2026 (THURSDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 8

sri |-Appeal Number A$sé r:rt _ Aésessee Name Remarks
N /l\fm’ 12024 | 202122 | [A] PPG ASIAN PAINTS PVT LTD.
2 »981 /Nl,m,l 12026 | 202223 | [A] PPG ASIAN PAINTS PRIVATE LIMITED (E-FILE)
3 g0t /IVIIB?/I /2025 | 202223 | [A] RENAISSANCE GLOBAL LIMITED (E-FILE)
4 | g9 /,3'8?4 12025 | 202223 | [A] ROCHE DIABETES CARE INDIA»IV)VT LTD
5| yegs /ﬂa 12026 | 2022:23 | [A] VIVRUT DEVELOPERS PRIVATE LIMITED
6 | s0u3/mupy2026 | 202223 | [A] VVF (INDIA) LIMITED (E-FILE)
T ~022-23 | TA] OLON ACTIVE PHARMACEUTICAL INGREDIENTS INDIA
7 | 2979/MUM/2026 PRIVATE LIMITED (E-FILE)
8 | 1600 /1\}18;4 12026 | 2012-13 | [A] TAKESHI MARKETING PRIVATE LIMITED (E-FILE(SMC))
9 | feo3 /l\}lm,l 12026 | 201213 | [A] SONMARG CO OP HOUSING SOCIETY LTD (E-FILE(SHC)
10| 5014 /NIIB’;,I 12076 | 2019-2020 | [A] RUPAL GAURAV DEDHIA (E-FILE(SMC))
11| 3006 /dm,l 12076 | 201819 | [A] JWR LOGISTICS PRIVATE LIMITED (E-FILE(SHC)

Q:?ﬁeeagif;
N 03-Fui-267




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 06-JULY-2026 (MONDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
‘AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 5

Srl | Appeal Number jAssmt. Year Assessee Name Remarks
1 | TTA1548/MUM/2021 | 2016-17 |[A] ANHEUSER BUSCH INBEV INDIA LTD |

2 [TTA6853/MUM/2024 | 2021-22 | [A] ANHEUSER BUSCH INBEV INDIA LIMITED (E-FILING)

3 |[ITA 193~1/MUM/2022 2018-19 | [A] M/S. ARUP INDIA PVT LTD -

4 | ITA 894/MUM/2023 2017-18 | [A] ARUP INDIA PVT LTD

5 { ITA 3938/MUM/2024 | 2020-21 | [A] AGFA HEALTHCARE INDIA PRIVATE LIMITED (E-FILED)

6 ITA‘4646/MUM_/2024 | 202021 [A] CONCENTRIX SERVICES INDIA PRIVATE LIMITED (E-FILE)

7 | ITA4703/MUM/2024 | 2020-21 |[A] GALDERMA INDIA PRIVATE LIMIT! ED \

8 [ ITA 6560/MUM/2024 | 2021-22 |[A] GALDERMA INDIA PRIVATE LIMITED

9 | ITA 4818/MUM/2024 | 2020-2021 |[A] BIRLA CARBON INDIA PRIVATE LIMITED (E-FILE)

10 | ITA 6086/MUM/2024 | 2021-22 | [A] BAMANBORE TOLLWAY PRIVATE LIMITED (E-FILING)

11 | ITA 6132/MUM/2024 2021-22 | [A] CIE AUTOMOTIVE INDIA LIMITED

12 | ITA 6291/MUM/2024' " 2021-22  |[A] DESMET INDIA CORPORATION PVT LTD

13 } ITA 6652/MUM/2024 | 2021-22 [[A] JOHNSON CONTROL INDIA PRIVATE LIMITED

14 | ITA 6841/MUM/2024 | 2021-22 (EQ]DFI:EI))E{(HE)L(‘?SESS TRANSPORTATION AND SUPPLY CHAIN SERVICES

15 | ITA 6844/MUM/2024 | 2021-22 | [A] ACT INFRAPORT LIMITED {5G)

16 [ ITA 6845/MUM/2024 | 2021-22 | [A] GLOBELINK W W INDIA PRIVATE LIMITED

17 | ITA 8743/MUM/2025 | -2022-23 | [A] DOLBY TECHNOLOGY INDIA PVT LTD

18 | ITA 8787/MUM/2025 | 2022-2023 | [A] DSM NUTRITIONAL PRODUCTS INDIA PRIVATE LIMITED (E-FILE)

19 | ITA 8904/MUM/2025 | 2022-23 | [A] FREUDENBERG GALAL HOUSEHOLD PRODUCT PmVATE LIMITED

20 | ITA 8972/MUM/2025 2022-23 | [A] GODREJ CONSUMER PRODUCTS LTD

21 | ITA 8996/MUM/2025 2022-23  [[A] GODREJ GREEN HOMES PRIVATE LIMITED

22 | ITA9231/MUM/2025 | 202223 | [A] GODREJ MACBRICKS PRIVATE LIMITED

23 | ITA 9030/MUM/2025 | 2022-23 |[A] LIONS GATE INDIA LLP (E-FILE)

24 | ITA 9031/MUM /2025 2022-23 ;!ﬁ]tzg:ORNERSTON'E ONDEMAND ENTERPRISE INDIA PRIVATE LIMITED (E-
25 | ITA 9060/MUM/2025 | 2022-23 |[A] EDWARDS LIFESCIENCES (INDIA) PRIVATE LIMTIED

26 | ITA 734/MUM/2026 | ~2022-23 |[A] ESR BHIWANDI INDUSTRIAL PARK PRIVATE LIMITED

27 | ITA735/MUM/2026 2022-23 |[A]ESR WAR;EHOUSING PRIVATE LIMITED .

28 | ITA 1017/MUM/2026 | 2022-23 |[A] EQUINOX BUSINESS PARKS PRIVATE LIMITED

29 | ITA 1671/MUM/2026 |  2022-23 L[I/:/]l I.'_J'_IEC)DS)TAR INDIA PRIVATE LIMITED ( KNOWN AS STAR INDIA PRIVATE




INCOME TAX APPELLATE TRIBUNAL, MU.MB]-\‘I BENCHES

CAUSE LIST OF K BENCH FOR 07-JULY-2026 (TUESDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 5
Srl | - Appeal Number |Assmt, Year Assessee Name Remarks
1 | ITA4037/MUM/2024 | 2020-21 | [A] CWT INDIA PRIVATE LIMITED (E-FILED)
2 | TTA 1769/MUM/2026 | 2022-23 | [A] CWT INDIA PRIVATE LIMITED (E-FILE)
3 | ITA4673/MUM/2024 | 2020-21 | [A] KONGSBERG MARITIME CM INDIA PRIVATE LIMITE (E-FILE)
4 | ITA4978/MUM/2024 | 202021 | [A] DEUTSCHE INDIA PRIVATE LIMITED
5 | ITA 6685/MUM/2024 | 2021-22 |[A] ANKAPALLT TOLLWAY PRIVATE LIMITED (E-FILE)
6 | ITA5278/MUM/2025 |  2013-14 | [D] IMPERIAL CONSULTANTS AND SECURITIES PVT LTD
7 | ITA6997/MUM/2025 | 2012 | [D] ESSAR POWER GUIRAT LIMITED (E-FILE)
8 | CO37/MUM/2025 | 2012  |[A] ESSAR POWER GUIRAT LIMITED -
9 | ITA7043/MUM/2025 | 2013-14 | [A] FMC INDIA PRIVATE LIMITED (E-FILE)
10 | TTA 8319/MUM/2025 | 2019-20 | [A] DARODI UTKARSH SAHAKARI PATHPEDI LTD (E-FILE (SMC))
11 | ITA 9228/MUM/2025 | 2022-23 | [A] GODRE] REDEVELOPERS (MUMBAI) PRIVATE LIMITED
12 | TTA 9229/MUM/2025 |  2022-23 | [A] GODREJ TOWNSHIP DEVELOPMENT LIMITED
13 | ITA 9230/MUM/2025 | 202223 | [A] GODREJ GREENVIEW HOUSING PRIVATE LIMITED
14 | ITA860/MUM/2026 | 2022-23 |[A] GLORY GLOBAL SOLUTIONS (SOUTH ASIA) PRIVATE LIMITED (E-FILE)
5 [rnsommnyzns | s [ T e T (L
16 | ITA 1096/MUM/2026 | 2022-23 | [A] EBIX MONEY EXPRESS PRIVATE LIMITED (E-FILE)
17 | ITA 2066/MUM/2026 | 2022-23 | [A] LIFESCAN MEDICAL DEVICES INDIA PRIVATE LIMITED (E-FILE)
18 | ITA 2067/MUM/2026 | 2022-23 | [A] KAIROS PROPERTIES PRIVATE LIMITED (E-FILE)
19 | ITA 3022/MUM/2026 | 2013-2014 |[A] HARICHANDANA DEVELOPERS PRIVATE LIMITED (E-FILE)

5.

h

t Registran]
-Jul-2026|
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 08-JULY-2026 (WEDNESDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 5
Sljl Appeal Number |Assmt. Year Assessee Name Remarks
1 | TA 1075/MUM/2015 | 2010-11 | [A] J.P. MORGAN INDIA P.ATD (SG)
2 | TA929/MUM/2016 | 2011-12 |{[D] J.P. MORGAN INDIA P.ATD
3 | ITA 1115/MUM/2016 | 2011-12° | [A]J.P. MORGAN INDIA PLTD
4 | ‘CO52/MUM/2016 | 2011-12 [[A]J.P. MORGAN INDIA PLTD
5 | ITA2104/MUM/2017 | 2012-13 | [A] J.P. MORGAN INDIA P.TD
s | e g e EE R TS
7 | ITA2591/MUM/2017 | 2012-13 | [A] FIRMENICH AROMATICS PRODUCTION P. LTD
8 | ITA32/MUM/2022 | 2014-15 |[A] BUNGE INDIA PVT, LTD.
9 | ITA 1403/MUM/2022 | 2014-2015 | [D] BUNGE INDIA PRIVATE LIMITED
10 | ITA 3652/MUM/2024 | 2020-21 | [A] DSV SOLUTIONS PRIVATE LIMITED
i s | LR A (T o
12 1211%332026 202223 | [A] KIMPLAS PIPING SYSTEMS PRIVATE LIMITED (E-FILE)
13 | ITA4259/MUM/2024 | 2020-21 | [A] ARUP INDIA PRIVATE LIMITED (E-FILED)
14 | ITA 6016/MUM/2024 | 2021-22 |[A] ARUP INDIA PRIVATE LIMITED
15 | ITA 9235/MUM/2025 | 202223 | [A] ARUP INDIA PRIVATE LIMITED
16 | ITA4779/MUM/2024 | 202021 | [A] EMERSON PROCESS MANAGEMENT (INDIA) PRIVATE LIMITED
17 | TTA 6747/MUM/2024 | 2021-22 | [A] EMERSON PROCESS MANAGEMENT (INDIA) PVT LTD
18 | ITA 3243/MUM/2026 | AY 2022-23 | [A] EMERSON PROCESS MANAGEMENT (INDIA) PRIVATE LIMITED (E-FILE)
19 | hstsymmzozs | zotsaa |1 AL\%C(EES_ g{g%% CP;/)TALTD, PREVIOUSLY KNOWN AS 3D ARCHITECTURE
20 | ITA 9149/MUM/2025 | 2022-23 | [A] DRIP CAPITAL SERVICES INDIA LLP
21 | TTA900/MUM/2026 | 2022-23 |[A] CLARIANT INDIA PVT LTD
22 | TTA 1360/MUM/2026 | 2022-2023 | [A] CUPID DIAMONDS PRIVATE LIMITED (E-FILE)
23 | ITA 3507/MUM/2026 | 2016-17 |[A] NATIONAL WELFARE FOUNDATION (E-FILE)
22 | 1on sstomumy202s | 207223 i T?ESE}ES;EIEI‘)/IER PRARMACEUTICAL PACKAGING MUMBAI PRIVATE

A

t Registrar]
13-Jul-2026
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o.



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 09-JULY-2026 (THURSDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 5

Srl ( Appeal Number |Assmt. Year Assessee Nante Remarks
| sz | soran | JOEAT UG T T R e (o o

3| rTAGS8/MUM/2022 | 2017-18 |[A] ASB INTERNATIONAL PVT. LD o

4 | ITA 2755/MUM/2022 | 2018-19 | [A] ASB INTERNATIONAL PRIVATE LIMITED

5 |ITA4441/MUM/2024 | 2020-21 | [A]ASB INTERNATIONAL PRIVATE LIMITED (E-FILE)

6 | ITA 4990/MUM/2024 | 202021 |[A] AMCQRAFLEX‘IBLES INDIA PRIVATE LIMITED

7 | TTA 5590/MUM/2024 | 2020-21 |[A] GN HEARING INDIA PRIVATE LIMITED

8 | ITA 9508/MUM/2025 | 2021-22 | [D] BHARAT SERUMS AND VACCINES LIMITED (E-FILE)

Assis@:egistrar
’ 03~jul-2G26|
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 06-JULY-2026 (MONDAY)

'BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

Sri Appeal Number A$Z':rt' Assessee Name Remarks
) TTA 0139014 | [A] AUM INFRATEX PRIVATE LIMITED (E-FILE (RECALLED
5173/MUM/2024 MATTER)) \
2] Jese /l\i& /2026 | 201213 | [A] KLEANZONE SYSTEMS INDIA PRIVATE LIMITED (E-FILE)
<l . /n}ml 12026 | 2014-2015 | [A] KAVITA MANISH KHENI (E-FILE)
4| aea /Mlml 12626 | 12020 | [D] NILESH SUBHASH MUNDADA (E-FILE)
5| 3543 /NI“TJ’;“ 12026 | 2022 |[D]NILESH SUBHASH MUNDADA (E-FILE)
6 CO 224/MUM/2026| 2022 | [A] NILESH SUBHASH MUNDADA
7 |cO 225/MUM/2026| 2020 | [A] NILESH SUBHASH MUNDADA
8 4092/&&4/.2;'2; 2010-11 | [A] SAURABH PLASTO PRODUCTS PRIVATE LIMITED (E-FILE)
9 | 401 /nima 12026 | 2019-20 | [A] NIKITA SHILPIN TATER (E-FILE)
10| 4104 /nma 12026 | 2017-18 | [A] PRITI YASHWANT THAKKAR (E-FILE)
1] /pm,, 12026 | 20162017 | [A] NARAYAN RAM LOHAR (E-FILE)
12| 413 /Nm,l /2026 | 2020-21 |[A] RISE INDIA FOUNDATION

.

Assistant Registrar
03-Jui-2026|




I

NCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 07-JULY-2026 (TUESDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
"~ AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

Assmt.

Srl | Appeal Number Year Assessee Name Remarks

) TTA | oz3.24 |[Al SHREE RAJGOR BRAHMIN PRAGATI MANDAL CHARITABLE
3433/MUM/2026 TRUST (E-FILE) |

2 4219/1\%}4 12026 | 2002-03 | [A] SUNIL SHANTILAL MEHTA (E-FILE)

3 4231/,{6?4/2026 2019-20 | [A] VIMMI ASHOK TATED (E-FILE)

4| 4y37/MUM2026 | 20242025 | [A] SHALINT SHARMA (E-FILE)

5 | woaa /Dﬂj’:,l 12026 |AY 2015-16/ [A] SHAMSHUDDIN ISMAIL BOAT (E-FILE)

6| 4 45”3,{,’;4 13026 2020-21 [A] DEEPTI KUMAR VARANDANI (E-FILE)

7| 4247/»25?4‘/‘202’6' 2016-2017 | [A] SUBRAMANIAN RAMASWAMY IYER (E-FILE)-

8 ;4253“,1&/2026 2010-11 | [A] GIRISH SHAH (E-FILE)

9 | Lpe 4/;3;4 12026 | 20112 |[A] GIRISH SHAH (EFILE)

10 4269 /I\fm 12026 |2007-2008 | [A] MADHU RAMCHAND LUND (E-FILE)

11| 4p73 /JL’;I 12026 |2025-2026 | Al ESTATE OF LATE RAJEN KRISHNALAL SHAH (E-FILE)

{h

Assistait Registrar]
3-Jul-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 08-JULY-2026 (WEDNESDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

.| st | Appeal Number A$::1"‘t. Assessee Name | Remarks
1| e /JuTJﬁa 12626 2018-19 | [A] SANJAY HASMUKH KUBADIA (E-FILE)
2 | 420 /,\Hj’:,l 12026 | 2020-21 | [A] VIJAY KUMAR SETHUMADHAVA MENON (E-FILE) '
3 | 4203 /dml 12026 2021-22 | [A] VIJAY KUMAR SETHUMADHAVA MENON (E-FILE)
4| 4204 /NIIE’;,I 12026 | 201718 | [A] HETAAL JAsWAN_TRAI PAREKH (E-FILE)
5 | 4301 /nﬂﬁa 12026 | 201819 | [ATHITEN DHIRAJLAL SHAH (E-FILE)
6 | 4303 /,\fm’ 12026 | 201314 | [A] NIRMAL SPINNING MILLS PRIVATE LIMITIfZD~(E-FILE)
7 4345 /,\fm’ 2036 | 201415 | A] SAPPHIRE DEVELOPERS (E-FILE) -
8 | 4348 /NI“T& 12026 | 201718 | [A] SAPPHIRE DEVELOPERS (E-FILE)
19| 43ss /IJI‘E’:,' 12026 | 201619 | [A] POONAMCHAND NATHALAL SHAH (E-FILE)
10| 43y /n}ma 12026 | 2017-18 | [A] SURENDRA P LAD (HUF) (E-FILE)
11| 4arg /IVII—LIjI‘I\VI /2026 | 201112 | [A] EDMUND DOMNIC DSOUZA (E-FILE)

Assis@:,ﬁegistrar
3-Jul-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 09-JULY-2026 (THURSDAY)_

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

"IN COURT ROOM 3

Srl | Appeal Number Ai:g‘:‘ Assessee Name Remarks
TTA .
1 | 3770/Mumy2026 | 201819 | [A] SHAKUNTALA FATEHLAL MEHTA (E-FILE)
' TTA \
2 | 4307/MUM/2026 | 201718 | [AT HARSHADKUMAR AND BROTHERS (E-FILE)
‘ TTA
3 | 4330/MUM/2026 | 2016-17 | [A]AMOL RAVINDRA KADAM (E-FILE)
4| mA | o |[AIECSTASY BUSINESS PARK COOPERATIVE SOCIETY LIMTED
| 4332/MUM/2026 (E-FILE) |
S TTA 201920 | A ECSTASY BUSINESS PARK COOPERATIVE SOCIETY LIMITED
> | 4333/MUM/2026 920 b FiiE)
TTA '
6 | 4341/Mum/2026 | 2017-18 | [A] NIRMAL RAMESHCHANDRA SHAH (E-FILE)
TTA .
7 | aao6/MUN2026 | 201617 |[A] PRABHAKAR MAHABALA SHETTY -
TTA , |
8 | 4a07/MuM/2026 | 202324 | [A] HEALTH PROMOTION TRUST
TTA ]
9 | 4414/MUM/2026 | 202021 |[A] MOHAN BHAGUII NANAWARE (E-FILE)
1 1A ] [A] AUTHUM INVESTMENT & INFRATSRUCTURE LIMITED (E-
10 4a27/mums2026 | 2920-2021 oy gy A
- ITA
] IT (E-FILE
11| sage/mMuM2026 | 2017-18 | [A] JAMTARAM VIRARAM PUROHIT (E-FILE)

Assistant Registrar




INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 06-JULY-2026 (MONDAY)

BEFORE SHRI AMIT SHUKLA, JUDICIAL MEMBER
AND SHRI GIRISH AGRAWAL, ACCOUNTANT MEMBER

PART HEARD MATTERS

AT 2.30 PM

sl Appeal Numﬁér A$:::F‘ Assessee ’ ~Bench kemarks

1| A | 3397 | mum | 2018 | 2907 | A} THE BOARD OF CONTROL FOR CRICKET IN INDIA . B

2 | Ta | 3398 | Mum | 2018 | 2908 |[A] THE BOARD OF CONTROL FOR CRICKET IN INDIA' B

3 | mA | 3399 | Mum | 2018 2%%7' [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA B

4 | 1A | 3400 | Mum | 2018 | 298 | A] THE BOARD OF CONTROL FOR CRICKET IN INDIA B

BEFORE SMT. BEENA PILLAI, JUDICIAL MEMBER
AND SHRI ARUN KHODPIA, ACCOUNTANT MEMBER
PART HEARD MATTERS _
_ i AT 2.30 PM

Srl Appeal Number Ai:';t‘ Assessee Bench Remarks

1| TIA" {49707 MUM | 2007 | 2002 [A] M/S. CIT BANK N.A. S e I

2 | ma [ a1 | mum | 2007 22%%23' [D] M/S CITI BANK N.A 1

2003-
3 | mma | 8701 | mum | 2010 | 2003 \ia] crrmank N A 1
‘ ' 2003-
4 | ma | 188 | Mum | 2011 | 2903 |[D] CrrTBANK N.A 1
2002- '
5 | co | 284 | Mum | 2007 | 2002 |1a) wys. CITT BANK NA I
BEFORE SMT. BEENA PILLAI JUDICIAL MEMBER
AND SHRI JAGADISH, ACCOUNTANT MEMBER
PART HEARD MATTERS
AT 2.30 PM

Srl Appeal Number A?:';‘t' Assessee Bench Remarks

1 | A | 2784 | mum | 2014 | 290% ifA] STATE BANK OF INDIA G

2 | ma {6004 | Mum | 2017 | 2995 IrA] STATE BANK OF INDIA G

3 | mA | 2648 | mum | 2018 | %I \[D] M/s STATE BANK OF MYSORE G

4 | ma | 2657 | Mum | 2018 | 293" |[D] STATE BANK OF MYSORE G

5 | ma | 2831 | mum | 2018 | 2012 |1a) STATE BANK OF INDIA (SUCESSOR TO STATE BANK OF MYSORE) G

6 | 1A | 2832 | mum | 2018 | 2923 [A) STATE BANK OF INDIA (SUCESSOR TO STATE BANK OF MYSORE) G

7 | | 3328 | mum | 2018 | 295 I[D] STATE BANK OF INDIA (2014-15) G 2014-15

8 | rma | 3430 | mum | 2018 | 295% |[A] STATE BANK OF INDIA (2014-15) G 2014-15

o | A | 2874 | Mum | 2019 | 2315 |[A] STATE BANK OF INDIA (SUCCESSOR TO STATE BANK OF MYSORE) G

10 | mA | 3034 | Mum | 2019 | 25157 D] M/S STATE BANK OF INDIA' G

11 | mA | 3412 | Mum | 2019 | 226 |[D] STATE BANK OF INDIA (SUCCESSOR TO STATE BANK OF MYSORE) G




06-07-2024

12 | ma | 343 | MM 2019 | 295" |A) STATE BANK OF INDIA o o G -

13 | TA | 3419 | MUM | 2019 205 |[D] STATE BANK OF INDIA (2015-16) ' G 2015-16
14 | A | 3420 | mum | 2019 | 2026 0] STATE BANK OF INDIA (2016-17) | 6 | 201617
15 | A | 340 | muM | 2019 2%5' [A] STATE BANK OF INDIA (SUCCESSOR TO STATE BANK OF TRAVANCORE) | 6

16 | ma | 3472 | MuM | 2019 | 2012 \pap sTATE BANK OF INDIA (SUCCESSOR TO STATE BANK OF TRAVANCORE) G
17 | A | 3503 | MUM | 2019 2011%6‘ [A] STATE BANK OF INDIA (2016-17) ¢ | 2061
18 | A | 3504 | MuM | 2019 | 2015 |[A] STATE BANK OF INDIA (2015-16)  © | G 2015-16
9 | m |72 MuM | 2019 | 297" |[D] STATE BANK OF INDIA (SUCCESSOR TOSTATEBANK OF TRAVANCORE) | G

20 | ma | 3573 | MuM | 2019 2‘;155“ [D] STATE BANK OF INDIA (SUCCESSOR TO STATE BANK OF TRAVANCORE)

21 | TIA | 147 | MUM | 2022 | 99-00 |[A] STATE BANK OF INDIA

22 | A | 328 | mum | 2022 | 297" |1] STATE BANK OF INDIA

2 | ma | 1032 | Mum | 2022 | 201 a STATE BANK OF INDIA - - | e

24 | 1A | 1033 | Mum | 2022 | 298" |{A] STATE BANK OF INDIA ' ' B G

25 | 1A | 1042 | Mum | 2022 | 217 |[D] M/S STATE BANK OF INDIAFORMERLY KNOWN AS STATE BANK OF MYSORE) G

26 | A | 1055 | MuM | 2022 | 20L7 |{a] STATE BANK OF INDIA (SUCCESSOR TO STATE BANK OF MYSORE) G

27 | A | 1121 | MuM | 2022 | 29 |[D] M/S STATE BANK OF INDIA , ‘ G

28 | ma | 1373 mum | 2022 2017 1[D] M/S. STATE BANK OF INDIA (FORMERLY KNOWN AS STATE BANK OF MYSORE ) G

2 | 1ia | 1798 | mumt | 2023 2017- A PSJ;\;I;E BANK OF INDIA ( SUCESSOR TO ERSTWHILE STATE BANK OF BIKANER & S

30 | ma | 1967 | Mum | 2023 | 200 [D] STATE BANK OF INDIA (STATE BANK OF BIKANER & JAIPUR _ | e

31 | mA | 4007 | Mum | 2023 | 2903 Ira] STATE BANK OF INDIA (E-FILED) S G e-filed
3 | ma | 46 | Mum | 2023 2000° |[A] STATE BANK OF INDIA (E-FILED). G e-filed
33 | ITA | 4118 | Mum | 2023 2%%4‘ [A] STATE BANK OF INDIA (E-FILED) . , ‘ G e-filed
34 | 1A | 4447 | Mum | 2023 | 2908 [[A] STATE BANK OF INDIA (E-FILED) , _ G e-filed
35 | A | 1529 | mum | 2024 | 2% g STATE BANK OF INDIA | | =

36 | ma | 1530 | MuM | 2024 2017 |[A1 STATE BANK OF INDIA ' G

37 ITA 2190 | MUM [ 2024 202]69- [A] STATE BANK OF INDIA (E-FILLING) G, | E"FILLING
38 | A | 495 | MuM | 2025 | 2005 |[D] STATE BANK OF INDIA (E-FILING) G e-fling
39 | A | 577 [ MuM | 2025 2005" AT STATE BANK OF INDIA (E-FILING) G e-filing
40 | TIA | 1593 | mum | 2025 | 205 |[A] STATE BANK OF INDIA (E-FILE) G E-FILE
41 | A | 2285 | mum | 2025 2%9' [D] STATE BANK OF INDIA (E-FILE) . : : : 6 | efie
42 | TA | 2717 | Mum | 2025 | 2920 | A] STATE BANK OF INDIA (E-FILING) ' G E-FILING
43 | TA | 3086 | Mum | 2025 | 2020 |1p] STATE BANK OF INDIA (E-FILE) ~ G E-FILE
4 | mma | 3580 | Mum | 2025 2017 |[A] STATE BANK OF INDIA (E-FILE) - G E-FILE
45 | A | 4311 | Mum | 2025 | *JL7 |[D] STATE BANK OF INDIA(SUCCESSOR OF STATE BANK OF TRAVANCORE) (E-FILE) G E-FILE
46 | ™A | 5180 | Mum | 2025 2017 |[A STATE BANK OF INDIA G '
a7 | ma | 7040 | Mum | 2025 | 293" o1 sTaTE BANK OF INDIA (SUCCESSOR TO THE STATE BANK OF PATIALA) (E-FILE) G E-FILE
48 | ma | 7041 | Mum | 2025 2(;1; [D] STATE BANK OF INDIA (SUCCESSOR TO THE STATE BANK OF PATIALA) (E-FILE) ¢ | efue




INCOME TAX APPELLATE TRIBUNAL_, MUMBAI BENCHES

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS, -~
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 07-JULY-2026 (TUESDAY)

BEFORE SHRI NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER »
AND SHRI ARUN KHODPIA, ACCOUNTANT MEMBER

PART HEARD MATTERS
AT 2.30 PM
srl Appeal Number A$:':rt Assessee o v ' Bench | Remarks
1| A | 8271 | mum | 2025 | 2% (] soNALL SONU SOOD (SMC)) ‘ ' 3 (SMC)

Registrar
-Jul-2026



INCOME TAX APPELLATE TR]EBUNAL/MUMBAI BENCHES

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 08-JULY-2026 (WEDNESDAY)

BEFORE SHRI AMIT SHUKLA, JUDICIAL MEMBER
AND SHRI MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

SPECIAL CONSTITUTION MATTERS (PART HEARD MATTERS AT 2.30 PM)

s | APpeal Number As:'anrt Assca_ﬁseé S Bench Remarks
1 | A | 3930 | MM | 2025 | 253" (D] METROPOLIS HEALTHCARE LTD (E-FILE) D E-FILE
2 | ma |39 | Mum | 2025 | 227 i) METROPOLIS HEALTHCARE LTD (E-FILE) b E-FILE
3 mA | 3932 MM | 2025 2021- | (o] METROPOLIS HEALTHCARE LTD (E-FILE) : D | E-FILE
4 | A | 3033 | mum | 2005 2015 | 1) METROPOLIS HEALTHCARE LTD (E-FILE) ' ' D E-FILE
5 | A | 3934 | MM | 2025 | %22 |[D] METROPOLIS HEALTHCARE LTD (E-FILE) D E-FILE
6 | mA | 3049 [ Mum | 2025 | 200 |[D] METROPOLIS HEALTHCARE LTD (E-FILE) . - D EFILE
7 | co | 32 | mum | 2025 2020- | [A] METROPOLIS HEALTHCARE LTD . D
8 |-co | 313 | mum | 2025 | 232" |[A] METROPOLIS HEALTHCARE LTD - o D
o | cor | 314 | mum | 2025 | 292 |(a] METROPOLIS HEALTHCARE LTD. o D
10 | co | 315 | mum | 2025 | 2327 |[A] METROPOLIS HEALTHCARE LTD D

BEFORE SHRI VIKRAM SINGH YADAV, ACCOUNTANT MEﬁBER
AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
PART HEARD MATTERS
AT 2.30 PM
Srl Appeal Number As:’:: Assessee ‘ Bench - | Remarks
1 | ma | 5931 | mMum | 2026 23232' [A] MAHARASHTRA INDUSTRIAL DEVELOPMENT CORPORATION b
BEFORE SHRI NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND.SHRI JAGADISH, ACCOUNTANT MEMBER
PARi' HEARD MATTERS
AT 2,30 PM.

Srl Appeal,Numberv As:?rt. Assessee Bench Remarks
1 A | 8sso | Mum | 2025 20123' [D] VINOD JATIYA (E-FILE) F E-FILE
2 | ma | ssst | Mum | 2025 200+ o1 VINOD JATIYA (E-FILE) F E-FILE
3 | ma | sss2 | mum | 2005 | %3P o] VINOD JATIYA (E.-FILE)‘ - _ ‘ o F EFLE
4 | ma | sse3 | mum | 2025 | 23 |[D] vinoD JaTIVA (E-FILE) F E-FILE
5 | ma | esse | Mum | 2025 | 297" |[D] viNOD JATIVA (E-FILE) ' F E-FILE
6 | mA | 81 | mum | 2026 20123‘ {[A] VINOD JATIYA F
7 ma | 82 | mum | 2026 201%;4' [A] VINOD JATIYA F
8 | ma | & | MuM | 2026 | 291 [A] VINOD JATIVA ' F
o | ma | 8 | mum | 2026 | 3 f[A] viNoD JATIVA : , F
10 | ma | s | mum | 2006 2017 | [A] VINOD JATIYA ‘ F

Registrar
~Jul-2026-—— -



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF
. THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 09-JULY-2026 (THURSDAY) '

BEFORE SHRI NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND SHRI JAGADISH, ACCOUNTANT MEMBER |

CLARIFICATION MATTERS
~_AT2,30PM
Sri Appeal Number e:z':‘t' Assessee ‘ Bench |Remarks
1 | A |4823| MUM |2024| 2012 |[A] AARTI DRUGS LIMITED | A
2 | A {4824 | Mum| 2024 | 2917 |iA] AARTI DRUGS LIMITED | A
3 | ITA |4825| MUM | 2024| *%5!" |[A] AARTI DRUGS LIMITED A
4 | A {4827 |mum {2024 | 203" ([A] AARTI DRUGS LIMITED A
5 | TTA {4847 | MuM| 2024 | 212" |[D] AARTI DRUGS LTD (E-FILE) A | EFLE
6 | TTA | 4848 | MM/ 2024 | 2911 |[D] AARTI DRUGS LTD (E-FILE) - A | EFIE |
7 | TTA 4850 | MUM | 2024 | 217" |[D] AARTI DRUGS LTD (E-FILE) - A | EFLE
: 2013- ' '
8 | A |4925|MuM|2024| 2057 |[D] AARTI DRUGS LTD A

N

Assist ‘Registrar
03-Jul-2026



